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THE   DEPUTY  CHAIRMAN: 

Now I will react to submissions made 
by Mr. Advani and other Members. You 
have written a letter to the Chairman. 
The House has heard it; I have also 
heard it. I will convey your message to 
the Chairman and we would request the 
Chairman to find out from the 
Government and reply. 

Now we go back to the Budget. Let 
us cool down. 

THE BUDGET (GENERAL), 1989-90 
_ Contd. 

SHRI JASWANT STNGH 
(Rajasthan): Madam Deputy Chairman, 
as we resume this discussion on the 
Union Budget for 1989-90, I must shaie 
with you some thoughts about what it is 
that we look for in the Union Budget. 
Firstly we look for in the Union Budget, 
a statement as an :nstrument of fiscal 
policy; hence a document that is 
presented not as a ritual, but as an 
obligation and as a direction, a 
document of the Government that is 
concerned with the  macro-econo- 

mic issues facing the country. 
Therefore, naturally, we look for 
direction and we assume that some light 
would be shed and direction given, in 
consequence, to the nation s economy 
and ail this, Madam, within the ambit ot 
the economic philosophy ot the 
Government which we assume the 
Budget would give, would explain tht 
form and it would indeed be a product 
of the economic phios ophy of the 
Government and also, therefore, of its 
po-liticpl  persuasions and beliefs. 

I am a little dejected, Madam. If this 
is what we are looking for in the Union 
Budget, how am I to consider the piesent 
effort, which is the Budget for 1989-90? 
I am regretfully constiained to observe 
that I find that this Budget is a chara-
cterless       accountancy       exercise. 

 

SHRI JASWANT SINGH: I am led 
to believe that this document is an 
example of a Government which is torn 
between the hard economic realities 
facing the country and its 
understandable yearning for political 
benefit in an election year. It is because 
the Government is torn between these 
two biud realities, the economic 
realities that face the nation and its own 
parochial concerns because of the 
compulsions in an election yea;, that we 
find the present Budget sue h a 
characterless and such b. colourless 
document. 

Madam, what is the overriding 
impression that we have about our 
economy. I would submit that the ovei 
riding characteristic of our economy is 
that despite the upswing in some sectors 
of the na'ional economy and a very 
favourable monsoon, there are,    and    
there exist. 
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some very major imbalances: In the 
savings rate, for example, in the 
pressure on prices, in the balance 
of payments, in debt— internal as well 
as external— and in the mounting 
Governmental and hence non 
productive expenditure. These 
macro-economic issues remain. They 
confront us and they iead us to 
the conclusion that despite the 
apparent upswing, this 
reassuring picture that the Government 
paints to us is possibly monsoon-led, 
monsoon-related and, therefore, it is 
unstable. This is the principal and 
extremely worrisome aspect of the 
totality of the Indian economy. 

It is necessary   that  we make a 
distinction between a discussion on the 
Finance Bill and a discussion on the 
Union Budget.   The Finance Bill 
largely relates to the revenue-raising 
endeavours of the   Government 
whereas the latter, the Union Budget 
which we are engaged with just now. is 
to give voice to our broader concerns.   I 
would cover the following   points in the 
time that [ have, about half-an-hour.    
Fiistly, to examine    whether    this   
union Budget is actually a credible 
instrument of fiscal policy.    Is it a 
document which puts across to us     an 
intelligible  and,  indeed,  an imple-
mentable philosophy,   economic and 
political,   of    his       Government? 1 
will briefly touch on the issue of 
budgetary   fudging and budget deficit, 
the worrisome aspect of internal  debt,  
external  debt  and  debt servicing.   1   
would   also   like   to caution the   
Government and share my concern on 
the Defence budget and I would give 
some proposals. Firstly,   on  this    
question of fiscal policy, I have already 
said so, this very   Government   some 
years ago debated  and     introduced  in     
the House,  what  it   called,  the  Long-
Term fiscal     Policy.    That     long-
term     fiscal policy has  now been 
abandoned.   It    was a worthwhile 
effort   which    merited continuance. 
Because t hat long-term fiscal policy 

has now been abandoned, one of the 
greatest lacunae in the present 
document, which is the Union Budget, 
is absence of harmony between what 
has preceded and what is now attempted 
to be done. I would share, through you, 
Madam, a concern with my esteemed 
collegaue, the Union Minister of State 
for Finance, who is representing his 
Ministry here, that you cannot in terms 
of fiscal policy adopt as 'start and stop' 
procedure, you cannot manage the 
country's economy if you identify 
governmental initiative with indi-
viduals. Because you identify even 
laudable, worthwhile initiative with 
individuals who have now been 
politically inconvenient to you, you 
abandon this initiative, and therefore 
you are bound to fall into the present 
difficulties that you have fallen into. 

On this question of budgetary fudging 
and the deficit, if my figures are not wrong, 
the deficit as a percentage of GDP is in the 
region of 3 • 5—and at that level it is not an 
alarming figure, but my difficulty arises 
when the GDP figures by themselves are 
not a satisfactory statistical exercises, when 
the GDP figures themselves are largely 
speculative. Therefore, you take recourse to 
saying that because the percentage of the 
deficit as that of the GDP is roughly 3 1/2 
per cent—even though it has risen 
somewhat in the past is it not by itself 
somewhat of a specious argument. A 
number of other speakers have already 
referred to it in this House and the other 
place. They have referred to some aspects of 
budgetary fudging, like appropriating by the 
Union Government of the oil consolidated 
account. I might be faulted on the exact 
phraseology of it, but the sums of I money 
received by the ONGC and appropriated by 
the Union Government as a budgetary 
ballast, as it were, is no more than 
budgetary fudging. Take, for instance the 
allocation of dividend. You cannot 
apropriate to the   Union       Budget      the    
total 



251        Budget (General) [RAJYASABHA] 1989-90 252 

[Shri Jaswanl Singh] 

amount of railway surpluses. You 
can only, as is done in commercial 
enterprises take the dividends out 
of it and appropriate that as possibly 
an addition to the budget. These 
are some aspects of the budget- 
making exercise which perhaps the 
Government would do well to ex- 
pain. Why is it engaged in these 
innovative exercises which on the 
surface of it appear to be no more 
than budgetary fudging ? The Comp 
troller and Auditor Gene 
ral in 1987 had said, and it is a 
worthy quotation to start with on 
the question of the internal debt, 
external debt, all the rest of it, that 
there is scope for rigorously 
pruning wasteful expenditure. This 
is the Comptroller and Auditor 
General saying so. There is also the 
need to take steps to make invest 
ments in public enterprises more 
productive. The servicing and re 
payments of the debt will cast an 
additional burden on account of 
the declining value of the rupee. 
The reason why I have quoted this 
before start sha :h you and the 
Minister what : 
tion of internal debt, is b think 
this very succinctly and ably puts 
across the    holisi, ;w within 
which   we   h: this. 
When we consider debt, we 
have      to       consider mue 
expenditure, we have to coi. deficit 
financing, we have to consider inflation 
and the ielation between inflation and 
deficit financing and then and only 
then, out of the totality of internal debt 
come to this concern that we have: is 
the country faced with    incipient   
bankruptcy? 

Madam, one of the problems in any 
discussion on budgets and figures, with 
which I am not very familiar, is that 
such discussions lack political sex 
appeal. 

SHRIMATI RENUKA 
CHOWDHURY (Andhra Pradesh): 
Very well put. 

SHRI JASWANT SINGH: And 
because these lack political sex appeal, 
therefore we find the House so full with 
audience. I will share with my friend, 
amiable and genial Minister of State, 
hon'ble Eduardo Faleiro, some aspects 
of this total question of internal debt. 

Firstly, please correct me if 1 am 
wrong because as 1 said, when you start 
discussing the Union Budget, you 
naturally have to get engaged with 
figures and there really you cannot be 
eloquent, as I said, becase there is a 
total absence of political sex appeal in 
them. The revenue expenditure as a 
proportion of GDP has increased faster 
than revenue receipts. Is that correct or 
incorrect? I have some figures with me. 
Naturally I have to rely on figures 
based on the study that I have made. 
For instance, in 1960-61, the revenue 
deficit accounted for roughly i 1 4 of 
the GDP. In 1987-88, the percentage 
had more than doubled to about 23-18, 
As for revenue expenditure, the 
percentage has increased almost 2-5 
times from the figure of 1960-61. What 
is more disturbing in this overall trend 
is that from 1980-81 onwards, the 
difference, is more marked and there is 
rise of 78.2 - in revenue exendi-ture as 
against only 4-35- - in revenue receipts 
When you are engaged in examining 
the holistic concerns of the budget-
making exercise, I think such figures 
have much relevance and therefore I 
would be grateful if the Minister, when 
he comes to reply, alleviate some of our 
worries. 

From this, it is also evident that 
percentage of revenue expenditure 
allotted for developmental purposes has 
been declining steadily—that is an 
obvious and worrisome conclusion—
since 1980-81, in which year is 
accounted for roughly 55.9% of the 
total and six years Tater, it has declined 
to about 51%. lam not able to 
determine what is the current   year's   
percentage.     What 
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is worrisome is that if out of the totality 
of revenue expenditure, whatever we 
allocate as developmental expenditure 
is on a declining graph. That is a matter 
of some concern to us and Government 
is bound to explain this to us 
{Interruption) Out of the total revenue 
expenditure, what percentage is going 
as develop-mental expenditure? You 
examine what I am trying to say. When 
I say revenue expenditure, I am not 
merely referring to the classification 
that is routine—that is Plan and non-
Plan expenditure. I am talking of the 
total revenue exenditure. Now it is also 
seen that the revenue expenditure is 
increasing rapidly. In 1980-81, it was 
17% of GDP. In 1986-87, it had gone 
up to 25%. The capital expenditure, the 
portion which goes into development, 
has been relatively stagnant and has ac-
tually gone down as a proportion to 
GDP, from nearly 10 percent in 1980-8! 
to 8.8 per cent in 1987-88. Now, I won't 
elaborate this point because too much 
of reliance on figures— figures can be 
twisted one way or the other.. .It is not 
that I have access to figures of my own. 
Naturally, I can only rely on studies 
which are ired. Therefore, I would like 
the     Government  to  explain  this 

J On the question  of deficit finan- 
cing, Madam, it worries us. Now, 
deficit financing has varied horn year 
to ye?r, between 1—3.5 pei cent of 
GDP, and has been kept low for the 
obvious reason that it has vn impact on 
inflation. Now, as against this, what has 
been happening in deficit financing is, 
simultaneously we have engaged in 
more and more borrowings. The 
borrowings have been going, up 
steadily as a proportion of the GDP 
since 1980-81 and. actually, now 
constitute about 10 per cent of the 
GDP. They add tc the debt burden, 
wh'ch also has been rising both in abso-
lute terms as also as a report of the 
GDP. This year—I refei to 1988-89—it 
is expected to go up to roughly Rs. 
224,000 crorcs, which is 

by about Rs. 30,528 croies which 
is more than the expected rise in the 
GDP. The net result of this soar 
ing debt is the major expenditure 
in the Union budget, which is in 
terest payment. This is a worri 
some aspect, this aspect of what 
we have to pay out of the Union 
budget as interest or; ou borrow 
ings, and it is this interest aspect, 
because a major items of expenditure 
that we have in the budget related to 
interest, subsiaies and defence. Now, 
I shall cover only the intern: 1 
borrowing and, very briefly, the  as 
pect of defence. I won't go into 
the question of subsidies because 
one has to be very clear on the 
political philosophy and the econo 
mic philosophy of the Government 
about subsidies before one can 
comment on it. But, even before 
referring to the question of internal 
borrowing, what 1 do wish to say is, 
let us assume for a moment that 
whatever the Government says is 
correct, and when they say, "We 
will manage the internal debt; it 
is within our ability and resources 
to do it; all of you who point your 
finger at the mounting volume cf 
internal debt and the censequential 
interest payment upon it are let us take 
the Government at its 
lace value and   let   us that 
what the Government says is correct. 
What is the consequence then? Let us, 
thereH>re, put across a scenario and I 
put it across to the Government 
assuming that the GDP gtowth rate is 
10 per cent which is much more than 
the actual because the real growth rate 
is roughly 4.5 per cent and inflation by 
the Government's own figure is 
roughly 5.5 per cen't that all the other 
trends remain unchanged and the GDP 
growth rate is 10 per cent. ..(Time-bell 
rings). 

THE DEPUTY CHAIRMAN: I 
rang the bell to say that you have 
exactly ten minutes. Today you are 
abiding by the time. 

SHRI JASWANT SINGH: Thank   
you   for    reminding  me:   T 
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shall cut my coat  according to the cloth 
that I have. 

These are    conservative   figures 
and I base them only  on that the 
Government itself   has given.       If this  
be  the basis     Madam,   then according 
to one   calculation,    the interest   
payment   will    equal   the net 
borrowings by   the   year 2002. This   is 
very worrisome   because if ihis is the 
case, then, the   critical year of 
bankruptcy and net borrowings 
equalling   interest is when   we have 
interest   payment    amounting to 
roughly Rs. 100,000 crores    and net 
borrowings to roughly Rs. 98,500 
crores.   That year is only  about 15 to 
17 years away.   We   have taken the  
most    conservative    estimates. We 
have taken   the GDP   growth rate 10 
per cent,   and we have taken  all  the 
estimates  that   you yourself have said.   
If those assumptions are the 
assumptions on which we base 
ourselves then,   this whole issue of   
interest       payment    will exceed 
internal   borrowings   by the year 2002.   
That is why it is a matter of most 
serious concern.   I would like the   
Government to   comment on this aspect 
of the country's  economy. 

Now,   Madam,     the     question 
related to internal debt  imd   that of 
external debt.   Some figures I have, 
Madam,   which   suggest to me thai the 
total foreign debt  at the end of the fiscal   
year 1987-88 was roughly Rs. 22,684 
crores.   That is the statement that you 
made in the   Union Budget.   It has been 
stated recently that the figure sholuld be   
revised       I to Rs. 54,817    crores   
reckoned at the rate of exchange   
prevailing on the 31 st March, 1988.   This  
is more in consonance   with some   
international figures.   If    this is the   ex-
ternal  debt that we have, then,  the debt-
servising ratio   with which we are 
contending    today is   between 27 to 28 
per cent.   The Government again   comes   
forward and says to us that   this debt-
servising   ratio of 

27, 28 per cent is not a worrisome ratio, 
that it is within control and and that we 
will manage it very adequately. Yet, 
because of the worry of the debt-
servising ratio, the Government is 
obliged to start knocking on the doors 
of the IMF. The hon. Minister is 
declining that it is not because of the 
debt-servising ratio that we are 
knocking st the doors of the IMF. 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF 
ECONOMIC AFFAIRS IN THE 
MINISTRY OF FINANCE (SHRI 
EDUARDO FALEIRO): We are not 
knocking at the doors of the IMF.   
That is what I am   saying. 

THE  DEPUTY    CHAIRMAN: 
For  any    reason,    they  are     not 
knocking. 

SHRIMATI RENUKA 
CHOWDHURY:  They are banging. 

SHRI JASWANT SINGH: I would 
be in some disagreement with my hon. 
friend because we may not be knocking 
on the doors, but we are approaching 
the IMF. Why are we approaching the 
IMF? Only because this debt-sei-vising 
ratio and the totality of our external 
debt is a worrisome aspect of the Indian   
economy. 

I don't see why the  Government is 
immediately on the defensive when we 
say that you are knocking at the IMF.   It    
you   are     knocking at the IMF, then, 
have the courage of your   conviction to 
say that we arc going because we want 
the Fund to be   available   so that   the 
debt-servising ratio is controllable, so 
that the external debt is controllable.    
Then you mut also have   the courage of 
conviction to say that the conditi-
onalities   which   ate   inbuilt in the IMF 
loans are the following and that this is 
what we are doing to meet   the 
conditionalities.      Instead, the   Go-
vernment, whenever the name of   the 
IMF comes up,     behaves   as if the 
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name itself is dirty, but we want your 
healthy dollars. This is a matter in 
which the Government should shed its 
inhibitions and come cleaner. 

Just one more word about this aspect 
of linkage between internal and external 
debts. A country's external debt 
borrowed from abroad must, as a matter 
of accouning arithmetic, be equal tc the 
gap between its domestic investment 
and domestic saving. There is a very 
good reason to believe that internal and 
foreign accounts run in tandem. Would 
the Government, therefore, explain to us 
and enlighten us on the subject as to 
what the linkage is between the internal 
debt and the external debt and how 
these two run in tandem? Time would 
not permit me to elaborate on this point 
at any great length. 

I would now briefly speak on de-
fence budget. In covering the defence 
budget, I am mindful of the fact that we 
are not discussing the demands for 
grants. We are discussing only the 
broad expenditures within the Union 
Budget. And in the three major 
expenditures interest payments, 
subsidies and de-fence^interest 
payment I just covered. I cannot cover 
the subsidies unless I am clear about 
what the Government's philosophy is 
on the subject. On defence, I would 
share some  views   with  the  
government. 

My greatest difficulty in examining 
the defence budget is that we examine 
it, the defence budget, in the abstract. 
We are examining the defence budget 
when actually there is no articulable or 
articulated or indeed intelligible 
defence policy as such. What we do 
have are our tasks allocated to the three 
Services. Quite often the tasks are 
virtually self-adopted tasks of the 
armed forces. That does not suffice. 
That is not defence policy. If the 
Government were to stand up and say 
that the defence policy of the country is 
to keep the territorial integrity of the 
nation inviolate, that is stating the 
obvious. 

That cannot constitute a defence 
policy.I t is just a task which is viel 
incumbent upon any Government 
and cannot, therefore, be said to be 
a defence policy. Unless, therefore, 
there is an intelligible defence policy, 
we cannot examine how the Go 
vernment has reduced its defence 
budget from Rs. 13,200 crores to Rs. 
1,300 crores. Unless there is a de 
fence policy you cannot have a pro 
per manpower utilization pro 
gramme the whole concept of what 
force level you require to subserve 
a stated defence policy and those 
force levels in themselves must 
emrge from an overall manpower 
policy.   Therefore, when      the 
government says that we have reduced 
the defence budget from Rs. 13,200 
crores to Rs. 1,300 crores, it is 
something which we have been saying 
you must examine. We are not, 
however, reassured as to at what cost 
have these Rs. 200 crores in absolute 
terms been reduced. When you take 
away the concept of absolute terms and 
when 
you relate it to the fact that there will 
be a decline in the rupee value by 
around by 10 per cent there will then 
be a corresponding inflation of 10 per 
cent in a year, and if decline in the 
rupee value is 10 per cent, then Rs. 
1,300 crores from the current Budget of 
Rs. 13,000 crores is a taken away on 
account of decline in the rupee value. 
Another 10 per cent, due to inflation 
takes away another Rs. 1,300 crores. 
That comes to around Rs. 2,600 crores. 
Plus 200 crores that you have taken out 
in absolute terms. This is not an empty 
worry. And I am not engaged in empty 
arithmatical exercise, because in the 
absence of an overall defence policy, if 
you have reduced the defence    budget, 
when 
the force levels have not been reduced 
and they cannot be reduced — then the 
conclusion that is drawn is that you 
have done all this a! the cost of 
modernisation, you have done it at the 
cost of putting aside for a year or for 
two years the whole aspect of capital 
expenditure on the     armed  forces.    
It  does   mean 
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that—whether it is a tank or a frigate or 
a new aircraft—somewhere the armed 
forces will have to pay. If that is so, 
either the Government must come 
forward and explain to us its 
rationality, that the whole security 
environment facing the country has 
changed and in the concept of defence 
policy that we have, we are going to re-
duce the force level and that we are 
going to postpone our capital 
exenditure programme. Otherwise you 
come across anomalies like the present 
one. I will give you just two examples. 
I mentioned capital expenditure, which 
means modernisation and I mentioned 
about the force  level. 

THE DEPUTY CHAIRMAN: 
Your time is up. 

SHRI     JASWANT     SINGH: 
y time for speech is perhaps up, 

but my .  .  . 

THE   DEPUTY   CHAIRMAN: 
No, no. Time of your life is there. I 
wish you . , . 

SHRT JASWANT SINGH: I will 
just give you two examples. For 
instance the capital expenditure. The 
figure for 1988-89 was Rs., 3,872 
crores and the revised figure was Rs. 
3,726 crores which means that even in 
the year which is to end on the 31st 
March this year, the capital expenditure 
on Armed Forces was lower by almost 
Rs. 150 crores. The inflation and 
falling rupee value, etc. etc., have not 
been taken into account. In the current 
year against the Budget Estimates of 
1988-89 you have merely gone up by 
Rs.28 crores or Rs. 35 crores in capital 
expenditure of the Defence Services. 
Now that Rs. 35 crores is all that you 
have done so far as capital expenditure 
on the Armed Forces is concerned, it is 
not a reassuring figure. Take force 
levels, Madam", and one of the indices 
of force levels is defence pensions. In 
1988-89 defence pensions was 
allocated Rs. 

1100 crores or actually the revised figures for 
1988-89 were Rs. 1597 crores or virtually Rs. 
1600 crores. In the current year's Budget 89-
90, Madam, under pension, you have Rs. 1350 
crores. The number of pensioners and the 
amount on pension that you incur is actually 
and constantly going up. Therefore, how have 
you arrived at this figure by reducing the 
pensionary amount vir tually by Rs. 250 
crores? Has the number of pensioners gone 
down? Are you eliminating any whole class of 
pensioners? Are you reducing the pension? If I 
do not receive satisfactory answers on this, 
Madam, I am led to the conclusion that there is 
something extremely troublesome about the 
totality of the Defence Budget, hence about the 
totality ^f. of the Union Budget. We can start 
by saying that there are aspects of the Union 
Budget which lead us to believe that it is a 
fudging exercise. 

Just four recommendations, 
Madam. Firstly please have a defence 
policy, an articulated, stated and an 
intelligible defence policy, not tasks 
for the three Services. 

Secondly, cut down your ad-
ministrative costs. If you will not do 
that, the soaring revenue expenditure 
on internal borrwowing etc., will 
continue. 

Thirdly, please make the Reserve 
Bank of Indi a an autonomous body, 
not an extension... {Interruptions)... 
The hon. Minister says, in theory it is 
but in practice what it amounts to is 
that the Office of the Reserve Bank of 
India inclusive of the Governor 
becomes an extension of Governmental 
grant or denial of privilege. Please 
make it a real autonomous body 
answerable to the Parliament as the 
Comptroller and Auditor General is. 

Finally, Madam, I would utilise this 
opportunity to make an appeal to all of 
us. If we want to fight against this 
Incipient bankruptcy,   against   these      
mounting 
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debts, both internal and external, and 
against the spectre of inflation that 
haunts us, there is really only one 
option that is available to us, I mean all 
of us including my friend, the present 
Minister and that is to work for a 
political change here inside the 
Parliament, because unless you do not 
politically change the present system, if 
you do not politically change this 
Government. we will not have a 
sensible Budget. Thank you. 

SHRI JAGESH DESAI (Maha-
rashtra): Madam, Deputy Chairman, 
the hon. Finance Minister has made an 
effort to tax t host who can bear it and 
has tried his best to give solace and 
relief to those who deserve. The 
Budget is an instrument whereby the 
Government in power indicates its 
philosophy regarding finance. This is 
an instrument by which a direction is 
given where t.nd to what extent  the 
Government is going to 

reduce the disparties bet-
1.00 P.M.     ween the  rich  and the 

poor. Madam, in this 
Budget the Finance Minister has made 
efforts t0 tax those who are above the 
middle-income group and the rich by 
taxing various luxury items of 
consumption. 1 am not going going the 
details because they aie already theie in 
the Budget proposals. Madam, here, an 
attempt was made by some hon. 
Members to paint a picture as if our 
economy is completely shattered and 
we aie going towards bankruptcy. I 
would like to give my views on this 
aspect. 

This year, as far as production of 
foodgrainsis concerned, it is estimated 
that it will go up to 166 to 170 million 
tonnes. As regards industrial 
production, it will go up to 8 5 per cent 
as compaied to the earlier year. In spite 
of the wors* drought last year and 
three bad monsoons, this Government, 
by managing economic af faiis well, 
has come out successful ii. th; i price 
lise is kept under control. Madam, 1 
would like to draw the at- 

tention of Mr-    Guiupadaswamy to 
certain facts and figures in  this respect. 
Unfortunately, he is   not here. Yesterday 
he said that  we were not able to make 
any improvement in our economic 
progress. I will give  some figures ,or his 
consumption. He knows them. But he 
deliberately   wants to avoid them. In the 
year  1979-80, the Gross National 
Product,   on 1980-81 ba"is, was minus 
4-7 per   cent. But in spite of  the severe   
drought foi 1987-88 it was plus 3*6 per 
cent. In the current year, it is expected 
that it will go up to nine per cent. In 
1979-80, agricutural production was 
minus 15-2 per cent. But  last   year, 
even though there was a severe drought, 
it was only margin? lly   minus by 2 T 
per cent. This year it will   go up by 17 
to 20 per cent. This is   because the 
Government has launched several 
schemes for giving impetus to agri-
cultural production. As regards food 
grains   pioduction,   it   was   minus 16-
8 per cent in 1979-80 but   only 
marginally, by 0 • 35 per cent it was less 
in 1987-88.   This year it will go up by 
20 to 23 per cent.  This is because of the 
several actions taken by the Government 
in this   direction. As for wholesale 
prices, they   talk about the rise in prices.   
But wha* had happened in  1979-80?  It 
had gone up by 2i per cent whereas in 
1987-88 ii has gone up b) only   7- 5 per 
cent because the   Government took   
sever? 1    actions,    monetary, fiscal. 
That is why   the Government was able 
to    control   the    prices. Madam, 
yesterday, he talked  about money 
supply. I made a    comment from the 
Chair that as far  as I remembered, 
money supply had  gone down. ButMr. 
Gurupadaswfcmy was not agreeing with 
me. 1 said 1 would check up my figures. 
1 have   seen the figures. It is like this.   
It is like this, Madam. The money supply 
in 1978-79 when the Janata   Govern-
ment was in power, had gone up by 21-5 
per cent. But when this Government     
came     into   power   every year they 
tried to reduce it, and when we see the 
figures for the year 1987-88 it has come 
down to 15 9 per cent. 
In the current year it is 15 per cent. 
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Madam, as I told the Janata Govern-
ment, because several shades of opinion 
were there, were not able to have that 
economic policy which would have 
been benelicial to the country and they 
had completely ruined the economy of 
the country. And now because of the 
efforts made by the present 
Government it has become a Duoyant 
economy. Industrial production has 
gone up. Coal production has gone up. 
Cement production has gone up. 
Fertilizer production has gone up by 36 
per cent. Saleable steel production has 
gone up by 10 per cent. Madam, in this 
way this Government has tried its best 
to see that the production of 
infrastructure, industries    goes up. 

Then, Madam, I would like to refer 
to what Mr. Dipen Ghosh said about the 
allocation of Rs. 500 crores in the rural 
areas in 120 districts to give 
employment to at least one member of 
the family below the poverty line. He 
made a calculation, and according to 
him it will be Rs. 240 per year per 
family. His calculation may be right; I 
do not challenge him. But what I want 
to stress is that this Rs. 240 is not dole. 
This is going to be given to them by 
way of wages for employment. I give 
one small example. Suppose houses are 
being built. Houses will be sold. Money 
will be received. And that money can be 
again be utilized for the purpose of 
building more houses. I do not know 
what is the policy of the Government 
about brick-kilns. But probably that also 
is one of the programmes, to have brick-
kilns. They will be given wages. When 
bricks are sold, he will get the money. 
And as far as I understand, this will be a 
revolving fund, and with that fund 
generation of employment will be there. 
And if the Government has this scheme 
for 4, 5 or 6 years and every year they 
contribute  Rs.   500  crores   or  Rs. 

1000 crores, I think within the next ten 
years or so we shall be able to give 
employment to one person from every 
family throughout the country. We have 
selected 120 districts. Government is 
going to select those where the people 
below the poverty line are the 
maximum, most backward areas. To 
begin with, we have started with 120 
districts. But every year other districts 
will be taken up. Within 4 or 5 years I 
think the whole country will be 
covered. I thought that Mr. Dipen 
Ghosh would support this thing. On the 
contrary, he has ridiculed it. In 
Maharashtra, Madam, you know, we 
have got what you call Employment 
Guarantee Scheme. Mr. Basu, I would 
like the West Bengal Government to 
start this kind of scheme where any 
able-bodied man must get employment 
as we have done in  Maharashtra. 

Madam, as far as the borrowings 
are concerned, if you have credit-
worthiness, if the people have faith in 
the Government, only then they are 
going to give by way of loans, by way 
of deposits, otherwise nobody is going 
to give. Sir, the Government has always 
honoured all its commitments, whether 
they are national or international. I 
would stress again one thing which I 
said last year also. Borrowings must be 
for the purpose of development. 
Borrowings are not to be utilised for the 
purpose of meeting the revenue deficit. 
They must be utilised only for 
production assets and for the purpose of 
generation of employment by having 
new industries and for having new 
methods of research in agriculture, etc.' 
Only for such purposes you can again 
raise your resources. 

Madam, as regards the public sector, 
from the very beginning our Prime 
Minister has been trying to help the 
public sector. I am very firm in my view 
that no other Prime Minister has given 
so much help to the public sector as t he 
present Prime Minister, both by   giv- 



 

ing it more resources and by giving fiscal 
and monetary help.  Madam, what we 
wanted was a very strong and   healthy   
public   sector   where there should be 
efficiency and where there should be no 
mistakes. During the   last   three   years,   
our   Prime Minister met the Managing 
Directors,   Chairmen   and  Managers   of 
the Public Sector and had meetings with 
them.  Now   the fruits of his I efforts   are    
coming   out.   Madam, I  will  give  some  
figures  for  that purpose. The turnover of 
the public sector   industries   in   1986-87   
was 69.C00   crores   of   rupees.   In   the 
year   1987-88,  it   has  gone  up  to 
81,367 crores of rupees representing an 
increase of 16 per cent.  Capital 
employed, which was 51,835 crores of 
rupees in   1986-87, has gone up to 58,125 
crores  of rupees representing   an   
increase    of   14   per cent. Though the 
capital increase is only by  14 per cent,  
the turnover has gone up by 16 per cent. 
That shows ihe   efficiency   and   health   
of  the public sector .  Befcre interest,    
the profit of the public sector in 1986-87 
was 6521  crores of rupees. It has gone up 
to 7113 crores of rupees in 1987-88. That 
means that it has gone up by more than 20 
per cent. Madam, profit before tax was 
3101 crores in 1986 87. Now it has gone 
up to 3521 crores of rupees.   After tax, 
the profit w as  1771  crores of rupees in 
1986-87" Now it has gone up to 2183 
crores of rupees. It means that theie is a 
rise of 412 crores of rupees.  As  
compared  to  the  year 1986-87, this 
profit has gone up by 23   per  cent  in   
1987-88.   Madam, we are told that the 
public sector is running in losses. But the 
result is  quite different.   It  has  to  make 
further improvements. You will   see that  
on  a   capital  employment  of 58125 
crores of rupees in the public sector, the  
interest    and  profit  are 7000 crores of 
rupees. This is   more than 11 per cent. 
Therefore, always to denigrate the public  
sector and to help the private secttor I 
think is not the policy of this   
Government. This Government is trying 
its  best to see that the public sector is   
strengthened. This year also in this    
Budget, they want to help the public 
sector. 

There is a provision in the Income-tax 
Act that the Trusts, Sports As sociations 
and Research Centres have to spend the 
money for the purpose for which they 
have earned the revenue in the same 
year. If they cannot do it, then they have 
to invest in Government securities. And 
this year in this Budget, Madam, 
investment in public sector by way of 
bonds and by way of deposits will also 
be allowed for the purpose of income-
tax, and they will not be taxed if they put 
the deposits in the public sector 
undertakings. That is why, Madam, a 
new avenue has been given to the public 
sector by this Government. And this 
shows the commitment of the 
Government that they want to see that 
the public sector rises to the 
commanding heights  of the  economy. 

Madam, there are two or three 
points to which I would like to draw the 
attent:on of the hon. Minister. These are 
red signals and the Government must 
act on them. One is, as far as savings 
are concerned, the picture is not good. 
The savings which were 21.6 per cent of 
gross domestic savings in 1986-87 have 
gone down to 20.2 per cent. That 
means, savings are less. And specially 
the savings on the Government account 
which were 5.2 per cent in 1976-77 
have gone down to 1.9 per cent. That 
means, the Government is spending 
much more than it should spend. They 
are not saving. That is why the 
Government must look into it and see 
that all the wasteful expenditure is 
curbed, and you have to give more 
concessions for purposes of saving to 
the household sector. And, Madam, 
what have seen in the Budget ? National 
Savings Certificates Series VI and VII 
are discontinued, and a new series 
called Series VIII has been introduced. 
The interest rate of 12 per cent earlier in 
1986 was brought down to 11 per cent. 
Now, to increase the rate of interest to 
12 per cent because everybody was 
telling that this is not a correct policy, 
what the Government has done ? 80L, 
which means interest allowed as 
deduction from income,  has  been 
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abolished. Now, they hive abolished 
it. By this, who are going to be 
affected ? Madam, not you a ad me 
bat whoever has deposits of over Rs. 
50,000, whether ia the banks or in 
the National SavingsCer tificates, 
those new assessees will not pat thit 
money in the small savings because 
they are not going to gee the 
advantage of the interest rebate. That 
is why Madam. I requested the hon. 
Fnance Minister that this 
concessMon of 80L sfr^ild also be 
given to the National savings 
Certificates Series VIII. Otherwise, 
you will not be able to achieve the 
object of generating mire saving. 
Seeoiily, Madam, what wrong Mr. 
V. P. Singh has done in 1986 should 
have been corrected by the Minicter. 
Since last two years, I am making 
this point in this House, I think, still 
the Minister is not convinced. 
Earlier, Madam, the amount from 
the special savings deposit could 
have been deposited in the small 
savings account also. But now, from 
the non-Government Provident Fund 
85 per cent is to be invested in this 
Special Savings Deposit account. And 
on that deposit, the State 
Government is not getting its share. 
For small savings, the State Govern  
ment gets 75 per cent by way of 
loan, bat from this, they are not 
getting it. That is why most of the 
States are deprived of their legitimate 
resources from the small savings. 
That is why I request the Govern-
ment that they should start now at 
least giving 50 per cent as loan to the 
State Governments from this Special 
Savings Deposits. Otherwise, States 
like Maharashtra and others have 
been put to a great loss, and only in 
the 7th Plan itself Maharashtra alone 
will get Rs. 1600 crores less by way 
of loans from the Government. 
Madam, I would like to draw the 
attention of the hon. House to 
another aspect, the total amount r 
ceived from small savings from all 
the sources. Whether it is the 
National Savings Scheme or the 
Public Provident Fund, they are less 
than   what the   Government is 

       now getting under the Special 
Savings Deposits.  That means, the 
Central  Government is retaining 
much more  oney than what they 
would have done if earlier scheme 
was not there. That is why I said 
that the wrong  done by Mr V. P. 
Singh should be corrected by the 
Government so that the State 
Governments can benefit. 

As regards the price-rise, as I 
said, in March 1988, it was 10 per 
cent, but in December 1988, it came 
down to 8.8 per cent, and I find 
every week more or less, it is going 
down. With regard to wholesale 
prices, in March 1988, it was 10 per 
cent and now in January this year, it 
has come down to 5 per cent. So, 
the Government has been keen to 
see that the price-rise is checked to 
the extent that a common man will 
not feel *he strain. 

The other aspect is about exports 
and imports. The picture is not good. 
According to me, it is not rosy. As 
regards imports, in the first nine 
months of this year, imports have  
gone  up   by  27.4  per  cent  
compared to earlier period. As on 
30th September, 1987, the imports 
amounted to Rs. 10398 crores, 
whereas in September 1988, the 
figure  has  gone up  to  Rs.   13164 

      crores. That means, there have been 
more imports to the extent of Rs. 
2760 crores in the first nine months 

     of this year compared to last year. 
As regards exports, by September 
1987, the exports had gone up by 

       24.7 per cent but in the current 
nine months, it has gone up by only 
24.4 per cent. That means, exports 

       have not been as much as last year 
and that is why the Government has 
to make efforts to see that imports 
are curbed. We are told that imports 
are because of a crisis in edible oils 
but we see in some reports that 
edible oils imports have 

       gone down by 50 per cent. I am not 
able to understand, if import of 
edible oils has gone down by 50 per 
cent, how our import bill has gone 
up compared to last year. The 
Minister must explain it. As regards 
imports, there is one item which has 
been imported, and that 
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is precious stones and diamonds, and if 
I remember it correctly, the figure is 
about Rs. 600 crores more than what it 
was last year. And that is why, our 
import bill is more. But even here we 
have to see that these aspects are taken 
care of and our balance of payments 
position is strengthened and we should 
be able to reduce imports and increase 
exports otherwise we shall be in 
difficulty. 
I hope I have 4-5-7 minutes and I will 
conclude. I would touch upon another 
important aspect and that is regarding 
the long-term fiscal policy. An 
assurance was given that exemption 
limit for income-tax will be raised in 
accordance with the rate of inflation. 
During the last four years , the total 
inflation rate comes to   about    35 per 
cent. This has been a commitment by 
the Government in the long-term fiscal 
policy. I had thought that this point will 
be taken care of by the Government.     
Unfortunately,   even in this Budget, the 
Finance Minister has not
 thought it fit to raise   the    
exemption    limit I would request the 
hon.    Finance Minister that this   
exemption   limit should be increased to 
Rs. 25,000 so that the middle-ineome 
group people who are very much 
affected by the inflation would be able 
to get some relief. 

Madam, as I said earlier, this 
Budget., is in the right direction. It has 
given relief to the common man. Tt has 
tried to tax those who can afford to pay. 
But there are one or two things about 
which I am not happy. There may be 
many things in this Budget about 
which Members from this side as well 
as from the other side may be happy. 
But I am not happy about one or two 
things. 

For example, cement has been 
decontrolled at a time when we want to 
give a big thrust to housing. I do not 
know whether this is a sound policy. 
Secondly, there is no levy. I would 
request the Government that we should 
have at least 20 per cent levy at a price 
less than the prevailing average price 
of the earlier month, 

say, Rs. 10 less per bag. This should be 
reserved for housing for the weaker 
sections. Otherwise, I feel that the 
common man will not get any benefit. 
Though we have decided to give loans 
from the National Housing Bank to 
those units which are less than 40 sq. 
metres, I feel that cement for these 
units must be given from this levy. 
Therefore, Govenment must have some 
kind of a levy on the cement industry. 

Then , last year, production of 
cement went up by 15 per cent but this 
has not been reflected in the excise 
duty received from the cement industry 
which has only marginally increased 
by about Rs. 10 crores. I would request 
the Finance Minister to find out why 
the excise duty collection from the 
cemem industry has not gone up to the 
extent of the increase in production 
which is of the order of 15 per cent last 
year. Or, if the duty has been reduced, 
let the Government explain that. 

I am surprised that aluminium also has 
been decontrolled. What     has happened 
? There is more excise duty on 
aluminium. People who are below the 
poverty line or those who are a little bit 
above the poverty line make use of 
utensils made of aluminium. These people 
will be hard hit. Similarly, last year, 
stainless steel utensils were taken 
completely out of   the purview of excise 
duty. But this year you have increased the 
excise duty on stainless steel. I do not 
know what is the logic behind this. I hope 
the Finance Minister will have a   fresh 
look at this. I read in the newspapers. The 
Finance Minister stated that he would 
give some concessions, that he would 
think over it at the time of the Finance 
Bill. I hope, at that time, whatever 
suggestions have been placed before the 
House would be taken into consideration. 
I also hope that the ' income-tax 
exemption limit would be increased so 
that the people may feel that this Budget 
is not only for the poor people but it also 
gives some solace to the middle income 
group -, people With these observations, I 
support I     the Budget proposals. 
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ment, developing countries must 
now look to diversify and to 
reduce this dependence This im-
plies a restructuring of trade and 
financial linkages in order to 
establish a development logic that 
is internally driven, not one that 
caters to the whims of the world 
market In short, developing 
countries should not assume that 
exports can launch them into 
"NIC-dom." 

"That they cannot be replicated in 
the 1980s is an indication of how 
much things have changed. 

Rather than    increasing  their 
reliance on a hostile world environ- 



279        Budget (.General) [ RAJYA SABHA ] 1989-90 280 

 



281 Budget (General) [ 28 MARCH   1989 ] 1989-90 282 

 



283        Budget (General) \ RAJYA SABHA ] 1989-90 284 

 



285 Bridget (General) [ 28 MARCH  1989] 1989-90 286 
 

 

They are representatives of the calami-
ties coming to the country Therefore, 
I am asking them.
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SHRI KARMA TOPDEN (Sikkim): 

Thank you , Mr Vice-Chairman I rise to 
support the Budget. Through you, I 
would like to congratulate the hon 
Finance Minister on the Budget for 
1989-90. It is a socialist-oriented, well-
thought out and correctly reflecting the 
country's priorities. It is only fair that 
the fortunate should contribute more 
towards upliftraent of their less 
fortunate brothers. But white I am sure 
that none would grudge being taxed for 
the poorer sections of our society, all 
taxpayers will be concerned to see that 
their money is properly utilised to give 
genuine and meaningful relief to the 
poor for whom it is meant. 

The Finance Minister has included a 
scheme on employment for which Rs. 
500 crores have been earmarked, which 
needs tobe looked at carefully. Already, 
the existing schemes of NREP and 
RLEGP have been criticised on the 
ground that the cost of these 
programmes is escalating while the 
benefits do not flow to the really 
deserving. I hope that this new scheme 
does not also quickly degenerate through 
a lack of effectiveness in the actual 
implementation. 

I would not like to comment on the 
other aspects of the Budget which have 
been dealt with so competently by 
other speakers and will, no doubt, be 
further commented upon. However, as 
the Finance Minister's speech contained 
a specific reference to Sikkim, 
concerning the extension of the Income 
Tax Act from 1st April 1989 to Sikkim, 
I would like to speak. at some length on 
this issue It has 
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can sed a lot of consternation and a 
feeling of grievance among the people of 
the State. There was a total but peaceful  
bandh throughout  Sikkim for two days. 
The Chief Minister has already written to 
the Finance Minister conveying the State 
Government's unhappiness     over   this   
extension. Unfortunately, the Union    
Finance Minister has given no relief but 
has replied saying that Sikkim should be 
happy that she is joining the stream of 
various other taxpayers in the country 
and thereby contributing to India's socio-
economic development. I would like to 
emphasise that Sikkim   has no desire to 
profit at the cost of the nation nor has 
Sikkim had any  hesitation in joining the 
mainstream   of national life and 
contributing     her mite towards 
promoting national integration   and   
nation-building.    Tn fact, when critics 
accused India, in 1975 of colonization of 
Sikkim, India   was able to refute these 
allegations boldly by pointing out that 
Sikkim msrged with India through 
popular demand of the people expressed 
through     a referendum. Aside from   
this political integration, tolerance for all 
communities has always been strong and 
non-Sikkimese are happily settle in 
Sikkim without   harassment.    
Nevertheless, Sikkim is reluctant to 
forego the special privileges accorded to 
her under    the Constitution in 1975 
when she became a part of India and 
when these   provisions governed the 
spirit of  merger. On 7th November, 
1988, the Direct fax Laws of India were 
suddenly  imposed on Sikkim without 
prior   discussion with Sikkim and 
without   considera-for Sikkim's own 
laws then   in   Clause (k) of article   371    
F i.says  down-T   quote: 

All laws in force immediately 
before the appointed day in the 
territories comprised in the State of 
Sikkim or any part thereof shall 
continue to be in force therein until 
amended or repealed by a 
competent legislature or other 
competent authority." 

These laws included the Sikkim Inco-
me-tax    Manual,      1948,        under 

which Sikkim   has   been col';;r.i IT an    
increasing    sum   each      year building   
up   from   Rs     12    lakh in   1975   to   
a   sum   of nearly Rs. 4 crores last year. 
However,  u nder the Indian Income-tax 
Act, 1961, the devolution of funds on 
the basis of sharing of income-tax 
would give Sikkim    only about Rs   80 
lakh.-Though  the  Finance  Minister   
ia» offered compensation to make up 
th" shortfall between last year's collect! 
o and the State's share of Central taxes 
amounting to Rs 80 lakhs, n allowance    
has been made for the fact tha- Sikkim's 
taxes have   been increasing each year 
and would continue to do so. Moreover, 
there is no guarantee that this 
concession would continue. The State 
Government's annual expenditure on 
establishment or collection of these 
taxes is Rs 7-38 lakhs. It is calculated 
that the Central Government would 
have to spend much more than this 
amount on establishment hardly 
justifying the collection of Rs. One 
crore estimated to be collectable 
through the Central taxes. 

Becasue of the hilly terrain and 
non-availablity of markets, Sikkim is 
not able to attract investment from 
outside to help the State develop 
economically and raise resources. A 
few small industries have been set up 
with difficulty. The extension of the 
Income-tax Act and other Direct Tax 
Laws to Sikkim would not only 
discourage further investment but 
would also drive away the exis'ing 
small industires. Furthermore, the 
Direct Tax Laws have been extended 
without giving any relief to the tribal 
people of the State who form a signi-
ficant minority of the population of the 
State. At least, the tribals should be 
exempted. 

It is understood that the Direct Tax 
Laws have been extended to Sikkim 
because the special tax situation 
existing there was being exploited. I 
would like to point out that any 
exploitation, if it had been there, was 
by outside parties and not by the local 
people.     Wh ile w 
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support the Centre's action in seeing 
that the special tax situation is not 
exploited by unscruplous persons at the 
cost of the nation, we are unable to 
understand why the innocent people of 
Sikkim should be made to suffer for the 
sins of others. Surely, a method could 
have been evolved by consultation 
between the Centre and the State 
whereby such loopholes could be 
closed and the culprits brought to book 
without diluting the State's privileges. 

Sikkim was given special facilities 
under the Constitution less than 
fourteen years ago. Yet, a lot of erosion 
is alredy being made into these 
facilities when the same type of 
advantages given to the North-Eastern 
States many years before are still intact. 
These States have been a part of the 
planning process a great deal longer 
than Sikkim. Yet, the Direct Tax Laws 
are not applicable there or only in a 
modified form. I would request the 
Government of India through you, Sir, 
to consider withdrawing the Direct Tax 
Laws altogether from Sikkim. So that 
the people of Sikkim may develop to 
their fullest abilities. At least the same 
privileges and facilities that are accor-
ded to some of the North-Eastern States 
should be accorded to Sikkim. 

While our secial status is being 
eroded gradually, States such as Jammu 
and Kashmir, Nagaland and Mizoram 
etc. continue to enjoy their    special    
privileges. 

We pride ourselves in Sikkim on our 
peacefulness. While Darjee-ling district 
was in uproar we put up with all the 
inconvenence of their long bunds and 
numerous refugees and with the 
continuous closure of our only outlet to 
the rest of the world throughout North 
Bengal. We have no communal 
disharmony 

nor physical agitation, yet it seems that 
the meek voice of this well behaved 
child fails to be heard. Must we have 
endless strikes and riots to enable us to 
keep what is rightfully ours ? If we do 
not raise our voice, must we sit and 
watch the promises made to us being 
broken each time? 

As it is, Sikkim is facing serious 
problems this financial year due to gross 
over-estimation by the Finance 
Commission of our revenue generation 
capacities for 1989-90. This has resulted 
in a large gap between the revenue and 
the expenditure which cannot be closed 
even by rigorous economics. The matter 
has been taken up by the State 
Government with both the Chairman of 
the Finance Commission and the Union 
Finance Minister himself and I hope that 
Sikkim's voice will be heard this time. 

In    conclusion, I must mention 
another issue concerning the   special 
facilities     Sikkim     received    under 
article 37IF of   the     Constitution. The 
triabls, who are the  indigenous people of 
the land, are a   minority population  in  
Sikkim  and    require permanent   and      
meaningful    safeguards for   promotion   
of their  economic      and       political      
welfare. Towards these    ends, various     
representations have    been made   by 
triabal leaders  over the years to  the 
Government  of India but   so    far none  
of their  requests  have  been heeded.    
One of the   demands consistently voiced 
by the    tribals has been for the 
delimitation   of constituencies under 
clause (f) of article 37IF of the 
Constitution so as to ensure more 
genuine representations for them in the 
State Assembly from the  reserved 
constituencies     delimited for the tribals.    
This demand for delimitation of 
constituencies has been suported by the     
State      Government.    I appeal to the 
Government of India to undertake this  
delimitation forthwith so that the aspira-
tions of the ritbals can be fulfilled. 



 

SHRI     BHASKAR    ANNAJI 
MASODKAR   (Maharasthra): Mr. 
Vice-Chairman, Sir, I rise to support 
the  Budget  for various     reasons, not 
because our dear  leader    Mr. 
Shankarraoji    is    heading the Finance      
Minister's      portfolio  but because  of   
the intrinsic  value  of the   document      
presented  to   this House.   Before    1 
enter upon    the budgetary   and fiscal   
proposals,   I may make a mention that 
all through the    budgetary    debate, 
for almost half, my right side was 
vacant and silent.   Time  has   come   
when   we should ask a question to 
ourselves, when important  business  
documented in the  budget or important 
proposals like the budget are presented 
to the House, should we stand on 
agitational foimalities of leaving this 
House so as to further   any issues? I 
personally feel that it does not do good 
to (he idea of democracy, keeping  
away  from  the  House  when fiscal 
policies are being    discussed, debated 
and presented to the House This 
situation has to be   considered 
seriously.   With some relief I found the   
Opposition   returning   to   the House 
after the     Holi      vacation I would 
request   earnestly   to both the sides 
whether it behoves us in parliamentary      
practices   not    to carry on disciplined 
and orderly proceedings,   particularly   
when we are amidst fiscal   proposals 
of the kind presented by the Finance  
Minister. It is not to run down any of 
the Party    tactics. With respect and in 
my humble way  I am  appealing to 
every  one who  is  a  part  of this 
House so as to restore the decorum, 
discipline and the    respect in public m 
nd for the  highest  constitutional 
institution of this country. 

ST, whatever it is, I begin .with this 
because after returning, the Opposition 
leaders including my very dear friends, 
Mr. Gurupada-swamy, Prof. 
Lakshmanna and now Mr. Chaturanan 
Mishra, have devoted a lot of time and 
given their critical appreciation of the 
budget  proposals.   I  am  sure the 

hon. Finance Minister would deal in 
detail with the objections raised by 
them, but I must say that a very kind 
Gurupadaswamy was very unkind to 
the budget proposals. He had been 
using very harsh, strong language 
against the proposals of the 
Government. That was followed by 
Prof. Lakshman a.... 

SHRI   JAGESH   DESAI: No, Mr. 
Dipen Ghosh. 

SHRI     BHASKAR     ANNAJI 
MASODKAR: I was also listening 
to   Chaturananji   Mishra.     But in 
none of the speeches, Sir, permit me 
to say, there had been any construc 
tive  suggestion to the  Finance Mi 
nister.   None of the   speeches said 
that instead of 'A' figure , 'B' figure 
could have or would   have   solved 
the problem.    Why I am mentioning 
this particular aspect of the Opposi 
tion attack   and   Opposition criti 
cism is for the   reason that I fin d 
that we are indulging in a modality 
of opposing for the sake of opposi 
tion.   Any     document     presented 
to this  House can be critically ana 
lysed and a hundred faults can be 
found out.     Mr.    Vice-Chairman, 
you may be aware of the very famous 
story of the mathematician who dis 
covered zero.   As you    know, zero 
is an assumption; zero does not exist. 
And  that    mathematician  was  an 
Indian    Vedic    mathematician who 
invented zero.    But the debte went 
on, "Why zero? Why not a triangle? 
Why not    quadrangle?    Why   are 
you insisting on zero ?"  The answer 
given was that zero contains triangle 
as well as all angles.   The answerto 
the  queries  raised  by     Opposition 
leaders is this that within the re 
sources and realities available to the 
Finance     Minister     this   is   the 
appropriation. Probably      Prof. 
Lakshmanna would   not admit this. 

PROF.    C.     LAKSHMANNA 
(Andhra Pradesh) : I gave examples and   
said what to do. 
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SHRI BHASKAR ANNAJ1 
MASODKAR : One or two excep 
tions may be there. But making a 
budget, Prof. Lakslimanna will agree, 
has two aspects of the matter and 
both are very vital aspects. One is 
resource    orientation. Another 
is the fiscal policy concerning the 
expenditure. Now as far as India 
is concerned, you know what is the 
resource crunch. And within that 
crunch, within that resource orien 
tation, the Finance Minister has to 
play what you call, "the fiscal jugg 
lery". He has to give and allot and 
every arithmetical allotment, 
let us be clear, there is bound to be 
some sense of arbitariness. What may 
appear to me fair   allotment of five 
hundred may appear to     Mr. 
Gurupadaswamy that it should have 
been one thousand. Tt is a matter of 
total balancing. Ultimately managing 
affairs is the picture. My point is that 
within the resource availability, within 
the resource crunch, as I said, the 
present budget is one of the balanced 
docum Hardly, Sir, I try to give this sort 
of encomium to a document presented 
to this House. But I am going to say that 
this is an appreciable exercise.   That is 
the admitted position. 

ar- very much thankful, particular to   
Gurup swamy' reported   speech.    
He   says,   "H true, in spite of drought     
GNP grew at 3.6 per cent.   It is expected 
grow by nine per cent in the current year."    
He   himself  envisage-by the fiscal policy 
presented t(   th House, the growth would 
be  almost thrio— 3    times   higher  from     
the one he has mantioned and yet, as I said, 
he has been unkind    while condeming the 
budget , strong  manner.   Sir,  I  
particularly     ; feel that the attitude taken 
by the honourable Members is just       the 
attitude of a nagging wife : She doesn't 
know what is going on but she knows that 
her needs must be satisfied. And that 
attitude    sometimes leads to e ueme 
criticism. 

Now, coming to some of the details, 
I may point out some of the realities 
which all the Members are aware of. 
One of the greatest realities is the global 
inflation. Because Chaturananji was 
talking, I got a copy of the February 
issue of the Beijing Review from the 
library, and that gives a picture of a 
country like China. What is the rate of 
inflation in China This is what is stated 
there : 

"China's retail price index has risen 
annually since 1985,..." 

I am quoting this for one comparison, 
that even in a socialistic, controlled, 
economy, this is the finncial — 
global—situation. 

 ..culminating in 1988 with a figure 
18.5 per cent higher than in 1987. 
This has sparked severe public 
anxiety. To check inflation and solve 
other problems, China has set forth on 
a policy of improving the economic 
environment, rectifying the economic 
order and comprehensively deepening 
its reforms." 

Then all sorts of things are there, but, 
one more quotation from this : 

"Since 1979, China's money supply 
has grown at an average annual rate of 
more than 20 per cent 

It is only because Prof.  Laksh- 
manna m mment that "You 
are only printing money and just 
bringing it," I am giving the example of 
a socialist country where the economy 
is totally controlled, this is the picture 
since 1979. And we are only in  1989  : 

"Since 1979, China's money supply 
has grown at an average annual rate of 
more than 20 per cent, while the gross 
national product (GNP) has been 
climbing at an average of just 9.4 per 
cent." 

This is the rattle into which the 
economies of the world are caught. So, 
we should not look to India as an 
isolated figure or, our public do- 
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cuments or fiscal documents should not 
be run down by this method. We must 
look to it realistically. So, infilation is a 
global phenomenon; increased money 
supply is also a global phenomenon; so 
also, the export and import policies. 

Sir, I cannot but say a word with 
regard to the document presented 
to this House for its approval. Before 
I do that, 1 would request the 
honourable Members to look to the 
tudget as an on-going chart 
c f     the      national perspective 
and mapping out of national resources 
in a reasonable way. 1 would suggest : 
lock at it as a fiscal plus and minus so 
as to keep the progress and the 
perspective of progress ongoing. 
You are aware Sir, the sovereign exercise 
of the power of the State ought to bear 
upon the issues that plague the health of 
the givens particular polity. It is the 
wealth of the nation that always comes as 
an issue when a budget is presented. 
Structural interactions of the socio-
economic forces of which Chaturanan 
Mishraji was speaking. Often tend to 
determine the parameters of the fiscal 
proposals as well as have an impact on 
our growth and development. Much 
depends on the perspective as well as its 
Plan. Both the so-called democratically 
free country and also the countries 
governed by socialistic con moments dc 
presently believe that economy, national 
as well as social, is a multiform 
multilateral quantum pulsaled and 
energised by the fiscal interactions. 

A budget net only offers the 
worklines of the State policies but surely 
it makes an attempt to make the 
principles work. Functional mechanism 
is behind all budget proposals. I would 
request the hon. Members to apply the 
test of functional mechanism to the pi 
exposals made by the Finance Minister. 
Sir. you are aware that these principles 
for wise budgeting are not in a straight 
jacket, and they must fluctuate from 
peiiod to period, from perspec- 

tive to perspective, from Minister, to 
Minister. You must see the underlying 
thrust of the Budget in this regard. 

For the first time, I feel effort has 
been made in seme fiscal planning so as 
to keep in control the overall deficit 
figures, that has been referred to even by 
the Opposition Members. No doubt the 
regulatory measures provided show a 
lesser deficit in the present Budget. 
Similarly, neglected sections of the 
society have been the focus of the 
present Budget proposals. Just to 
mention a few which are being men-
tioned by all, they are the programmes 
initated in the name of Jawaharlal Nehru 
for employment scheme; housing deposit 
accounts, giving rise in the tax reliefs as 
well as trying to meet the needs of poor 
and, I should say, some of the 
downtrodden sections of  the  society. 

No doubt, Sir, taxing process and 
taxing proposals have no limits. They 
say that taxation has got unlimited 
horizons, both subjectwise as well as 
objectwise. Sagacious as well as 
imaginative Finance Ministers can find 
new heads for taxation. Of course, its 
total effect on the economy will have to 
be seen, whether ultimately the 
consumer cr the common man will be 
affected. But I am only suggesting that 
we need not follow the straight jacket 
taxation methods. 

There are various aspects to which I 
would draw the attention in brief 
because I am finding that your finger is 
moving towards the bell. I would just 
draw the attention of the Government. 
Before I do that I must congratulate the 
hon. Finance Minister for the fact that 
for the first time he has touched the 
defence budget, though Prof. Laksh-
manna has said that it remains at Rs. 
1,300 crores. Ee dees not take into 
account inflation and the value of the 
rupee. 
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PROF. C. LAKSHMANNA : I 
will make only one point. You can 
take inflation into consideration. 
You can take other items also into 
consideration, but don't claim that 
you have raised money for other 
things. 

THE MINISTER OF FINANCE 
(SHRT S.B. CHAVAN) : From Rs. 
13,200 crores, it has been brought 
down to Rs. 13,000 crores. 

PROF. C. LAKSHMANNA : 
Last year also Rs. 13,000 crores was 
the budget estimate and the revised 
estimate was Rs 13,200. This year's 
budget estimate is Rs. 13,000 crores. 
There is no guarantee that the 
revised estimate will not be Rs. 
13,200. Therefore, what you have 
done is to keep the budget at the 
same level, you have not brought it 
down. 

SHRI BHASKAR ANNAJI MA-
SODK.AR : My point is different. 
For the first time a reduction has 
been recorded in a fiscal document 
concerning defence. That is sym-
bolic. I say it for it has an echo of 
the Delhi Declaration between Mr. 
Gorbachev and Mr. Gandhi. It is a 
positive step and beginning towards 
the goal of peace. Let us begin 
symbolically. Let us not say that we 
must disarm ourselves or that the 
world should have a movement for 
disarmament, but let us begin. I say 
and I give all encomiums to the 
Finance Minister on this aspect, that 
at least symbolically we have begun 

PROF. C. LAKSHMANNA : 
You have not taken into account the 
money that has been spent on 
border police, which is practically 
doing the work of the military men. 
And you have not included pensions 
also. You have not included the 
expenditure on military establish-
ments. If it is all added, it is not Rs. 
13.000 crores, it will be much more 
than Rs. 15,000 crores. 

SHRI BHASKAR ANNAJI MA-
SODKAR : I am only on the 
symbolic gesture of the Government 
in reducing it by Rs 200 crores. 
That should call for some satisfaction. 
This is what I said. 

The  concept   of  an  egalitarian 
society,  as Prof.  Lakshmanna will 
agree, has undergone a wide change I     
particulary in the recent times.   Now I     
the value system of an egalitarian 
society is being based on two prin-
ciples    These   are  very   important 
principles.   One     principle   is   ra-
tionalisation.   Another is  voluntarism 
reliefs.    How much voluntary efforts  
can   you   draw    from  the public so 
as to make the society better and how 
much rationalisation can  you  
introduce  in  matters   of governance   
?   This will ultimately give the picture 
of a society, which we  call   a  welfare  
society.    From this  angle  I  would  
only    suggest that   the   hon.    
Finance   Minister will do well if he 
can consider some of the aspects of the 
fiscal policy, particulary giving impetus 
to cooperative  movement  and  
providing   for equity tax concessions 
in the selected cooperative sector.    
Similarly, 1 do not know whether he 
can consider any fillip to be given to 
rural based agro-industries   and   to   
provide   a hcensing method—I  do not  
know whether it lies within the realm 
of the   Finance   Minister—wherein   it 
will  be incumbent  on the  licence 
taking  a   licence  to   provide    for 
housing  and  also  to  provide  for 
employment to a percentage as nomi-
nated by the  Government.   In  this 
way both    these aspects which are 
plaguing   us-housing   and   employ-
ment-will   be   covered.   The   third 
aspect,  which  I  feel  the   Finance 
Minister may consider, is whether the 
proposed levies  on electionics and 
electronic goods are likely to affect   or  
retard   our    growth    of trade. 
Electronics is one of the fields where 
India is making faster progress.    The 
hon. Minister may give his 
consideration to the impact of levies on 
electronic goods. 
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Lastly, Sir, one more suggestion 
I want to give and with that I will 
close. Sir, can there be any con-
cessional considerations particularly 
for the tourist industry ? This will 
earn some valuable foreign exchange 
for our country. With these few 
suggestions —though there are many 
suggestions, but as I said, the hori-
zons are unlimited—But time is up. I 
close by saying that this is a Budget 
for the poor, for the progress and for 
the peace. Thank you very much. 
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SHRI SHIV PRATAP MTSHRA 
(Uttar Pradesh) : Madam Deputy 
Chairman, I am deeply grateful to 
you for the honour accorded to me 
to speak in this august House on the 
Budget of India, that is, Bharat. In 
our Constitution, there is a 
provision,    article  112,  which 
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requires the laying of a statement of 
the receipts and expenditure of the 
Government before Parliament every 
financial year. This financial state-
ment is the Budget document This 
Budget document aims at achieving 
planned development consisting of 
growth, modernisation, self-reliance 
and social justice. 

[The Vice-Chairinan (Shri Jagesh 
Desai) in the Chair] 

By planned development India reac-
ted 1 he pinnacle of year. There are 
certain s iliertt features which were 
defined in the ancient polity by 
Chanakya that for a good king and 
the country there are eight essentials 
to be possessed. 

 
Clothes, expression, health, home, 
transportation, treasury or finance or 
fabulous wealth. Apart fromthis, for 
the defence of the cruirry in ancient 
India there was a provision for durg, 
m sans fortification. There was a 
provision for punishment to the evil 
doer, as well as reward for the gsod 
doer. In modern times also when the 
nation advances the dignity of the 
individuals also advances and it is 
said in our ancient scriptures : 

 
This means oplence or richness, 
whosoever has got, has friends is 
considered to be full of wisdom in 
the world in the same sequence it is 
also narrated that: 

 

dual and the nation becomes deplo-. 
rable. So, economy of the country is 
the strength of the nation. By the 
national development personal and 
national properties  grow together. 
The right to property, when it leads 
to concentration of wealth in a fewer 
hands obstructing others from hav-
ing  any   significant share in     the 
wealth of the society, that right tends 
to divide the society into 'haves' and 
'have-nots'.   That poses a great thr-
eat to the spirit of fraternity,    the 
sentiment of    brotherhood.   This 
alarming   situation   calls for   this 
august House and the countrymen to 
recall the historic Avadi Session 
when our great leader, Pandit Jawa-
harlal Nehru,   pledged   to   march 
ahead for socialism.   He gave   the 
clarion call. That is why in the West 
also this revolution took place. The 
greatest  champion   of democracy, 
Mill, in his book 'Liberty and Rep-
resentative Government' wrote that 
the passion of the majority is needed 
to conquer the self interest of the 
few.   This was   corborated       by 
Bentham also.   The        champion 
of American   democracy, De Toc-
que ill?, says that democracy rests 
with man, to make it good or an evil 
thing.   When it becomes good, it 
makes the people happier. 

The fundamental issue is how 
the right to property can be made to 
serve the cause of social justice 
instead of allowing it to remain a 
tool of exploitation in fewer hands. 
This budget which is presented by 
Shri S.B. Chavan, the Finance Mini-
ster of India, envisages measures to 
avoid exploitation. 

 
 

If an individual is devoid of wealth, 
then the postion of both the indivi- 
6RS—11 

SHRI SHIV PRATAPMISHRA ; 
I will tell, don't worry about that. 
This Budget has been presented in 
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[Shri Shiv Pratap Mishra ] the 
Nehru Centenary Year. Pandit 
lawaharlal Nehru has been the great-
est leader of our country. In this 
budget there is a provision ofJawa-
haTlal Nehru Rozgar Yojana which 
will be financed from the surcharge 
of Rs. 500 crores, above theincome 
of Rs. 50,000, but making it less for 
tax-payers whose income is below Rs. 
50,000. 

Pt. Jawaharlal Nehru wis the 
author of the Five Year Plans. He not 
only brought freedom to India, he 
was not only a freedom fighter like 
Ranade, Bal Ganga Dhar Tilak, Lala 
Lajpat Rai, Frontier Gandhi, 
Maulana Azad, Dr. Ambedkar and 
M.M.Malviya, but after freeing India 
from British servitude, he gave 
development plansto our co\m-try by 
enunciating the Plans in term of Five 
Year Plans i.e. Yojna. 

The performance of the Indian 
economy in the past few years has 
shown features of strength. Despite 
the fact that the economy was con-
fronted with severe disruption caused 
by drought and floods, the latest eco-
nomic performance in the drought 
year 1987-P8 indicated that the GDP— 
general domestic performance—grew 
by 3.6 per cent which we hope will 
grow up to 9 per cent in future. 

In this Nehru Centenary Year, the 
new rural employment scheme— 
Jawaharlal Nehru Rozgar Yojana— 
will give employment to the poorest 
in the villages. Along with this, there 
is provision in this Budget for em-
ployment schemes like NREP and 
RLEGP. These have been brought 
forth with Central assistance of 75%. 
Mr. Chavan has succeeded in paying 
heed lo the AICC resolution. Ac-
cordingly, he has also made provi-
sion in this Budget for rural employ-
meat in the shape of Nehru Rozgar 
Yojna. 

Government's intention, in the 
words of Mr. S.B. Chavan, is to set 
up Monitoring cells   to   eliminate 

mi ddlemen in the anti-poverty pro-
grammes and to wind up unproduc-
tive schemes and he has hinted on 
the extension of savings concessions 
to public sector employees and pro-
vided safegurds aginst exploitation 
of the poor. 

The salient features of the present 
budget are the specific objectives of 
promoting productive employment, 
protecting the consumption standard 
of the poor, discouraging non-essen-
tit 1 luxury consumption maintaining 
the tempo of industrial rnodernisa-
tio a and growth and providing some 
relief to middle income tax-payers. 

Besides this, there is a proposal 
to set up a deposit scheme for the 
retired Government employees in 
which the investment will be blocked 
forthree years.freefromincome tax, 
as well as there is also provision for 
its exemption from wealth tax upto 
Rs. 5 lakhs or more. 

Apart from an allocation for 
employment programmes, there is a 
new programme for distributing 
saris to destitute women as well as 
to provide free food to children in 
schools, which was also in the reso-
lution of the All India Congress 
Committee. With this I recall the 
saying of our old democrat King 
Ranti Deo, who had praised God not 
for himself, not for the empire, but 
for the suffering of the people that 
they should get rid of that. In his 
words: 

 
There is aprovision in the present 

Budget for concessions for the pro-
ducts of Khadi and Village Industries 
Commission and Boards. There is a 
proposal to exempt raw wool to be 
imported by the Khadi and "Village 
Industries Commission and the State 
KVT Boards from the whole of the 
duties. This conforms to the cheri-
shed  desire of the Father  of    the 
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Nation, Mahatma Gandhi, who believed 
so much in *he spinning wheel that he 
put it in the centre of the Flag of the 
Congress Party which became the Flag 
of Independent India. Bapu aimed to 
educate the .politically minded peoplein 
the cities. He made them conscious of 
the poor and downtrodden peasantry. 
This was the synthesis of Bapu between 
the leadership and the masses, for he 
knew how easily in India the splendour 
of the palaces and the tflamoures of 
giant industrial units night hide from 
view the animal poverty in her hovels. 
Keeping in view the plight of the poor, 
Bapu aimed to educate the humanity at 
.large through his prayer : 

 
His gospel was to free humanity 

from the suffering as taught by Saint 
Tulsidas— 

 
—-based on Puranic narrations by 

Vyasa like : 

 

SHRI SHIV PRATAP MISHRA : 
Then I have to cut short my speech. 

The performance of Indian economy 
in the past few years has shown features 
of strength. Agriculture is the mainstay 
of our population and a priority sector 
in our Plans. Credit is the major input 
for agricultural ^production. With the 
new provision in this  budget, the total 
credit 

     to be made available to agriculture by 
different banks will increase by |     over 
4,000 crores in 1989-90. 

The great Pilgrim and historian, 
Fa-hien, visited  India in the early 
fifth  century.   He   reported     that 
     corporations        of respectable 

persons often lived on the proceeds of 
large agricultural estates which were 
called agraharas and by that they 
enjoyed great wealth. In ancient times, 
for Indians agriculture was the source 
of livelihood and riches, both, like 
today. 

In the Upanishads, the foodgrain is 
defined as the source of life. 

 
In the Holy Gita, Lord Krishna 

said: 

 
which means that foodgrain is the 
cause of life, the cause of foodgrain is 
rain and rain is caused by Yagjna 
which means committed devotion. 

The Forest Conservation Act of this 
Government has promoted the means 
of Yagjna to bring rain to earth to 
promote agriculture. 

Housing has priority in this budget 
with the liberalization of loans for the 
National Housing Policy, with 
arrangements of loans by the Reserve 
Bank of India, the LIC has launched a 
new scheme known as '\Bima Niwas 
Yojana". 

The overall industrial growth for the 
first six months of the current year was 
95 per cent. Growth in the 
manufacturing sector touched 10.6 per 
cent. The small -scale sector regstered a 
13 per cent increase in production. The 
Government has undertaken many 
measures to improve conditions in 
different industries.   Exports  grew by   
25 per 
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[Shri Shiv Pratap Mishra ] cent last 
year and 25% this year, representing a 
growth of over 50 per cent over the two-
years period with a provision to increase 
it further. 

Regarding defence allocation_____  
(Time-bell rings).... 

 
SHRI SH!V PRATAP MISHRA: 
Referring to the cut in defence 

allocation, Mr. Chavan asserted that 
there would be no compromise in the 
country's defence preparedness. Tho 
ugh by the visit of our Prime Minister 
to our neighbouring countries like 
Pakistan, Sri Lanka as well as China 
we have given a signal that we want 
to solve our disputes by discussion 
and not by confrontation. As I am 
again and again cautioned that my 
time is less, I want to conclude now. 
We may quarrel with each other. We 
may criticize       each      other, 
differ with each other not only on the 
budget but on every other issue. We 
may differ with each other but we 
should stand united to defend our 
freedom, as Pandit Jawaharlal Nehru 
said. We should not forget Indiraji, the 
leader of India's hard-won struggle for 
Independence who died at the hands of 
an assassin on 31st October, 1984 for 
the unity of India. We should not forget 
the holy waters of the Jamuna near 
Delhi where millions of people waited 
in the sun for the funeral procession to 
reach the cremation ground. 

At Shakti-sthal, a few hundred feet 
from the river, a fresh pyre had been 
built of bricks. Long, thin sandalwood 
logs were put on that. We should not 
forget that Martyr Indira's body for the 
unity of this country was laid down on 
the pyre with her head to the North in 
the position in which Lord Buddha got 
Nirvan. 

We should not forget that her elder 
son, Shri Rajiv Gandhi, Prime Mi- 

nister, set fire to the funeral pyre of his 
mother, dearest to him. The logs burst 
into flames. The people groaned, 
women wailed, men cried and children 
fainted and the sun could not withstand 
the ghastly scene and disappeared in the 
West leaving nocturnal darkness 
around. There were cries, arson, loot as 
well as massacre. In that nocturnal 
darkness, Mr. Rajiv Gandhi, the Prime 
Minister of India, risking his lifa 
plunged himself to bring law and order 
to bring peace. Therefore, we 
take

a pledge here. : 

SHRI SHIV PRATAP MISHRA: 
Therefore, we take a pledge here to 
stand and to defend our liberty and 
freedom as well as to stand united 
irrespective of whether we are on the 
Treasury Benches or on the Opposi 
tion Benches. We snail stand fast 
and suffer aiong wth Shri Rajiv 
Gandhi, our Prime Minister, to 
defend  our freedom ai p   the 
nation awake as emblazoned in the 
Veda : 

 
Thus I support the Budget with the 

Upanishadic prayer : 

 
Thank you very much. 

THE VICE CHAIRMAN (SHRI 
JAGESH DESAI) : Mr. K.K. Birla. 
Ten  Minutes. 

SHRI KRISHNA KUMAR BIRLA 
(Rajasthan) : Slightly more, Sir. 

THE VICE CHAIRMAN (SHRI 
JAGESH DESAI) : In ten minutes you 
complete. 
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SHRI KRISHNA KUMAR BIRLA 
: Sir, I am grateful to you tor 
permitting me to participate in the 
Budget discussion. 

The Budget, as the Finance Minis-
ter very correctly said, is an instrument 
for planned development of growth, 
modernisation, self-reliance and social 
justice. Budget, Sir, is an exercise 
towards achieving these objectives. It is 
an annual exercise of achieving these 
objectives. 

There  are  many  good  features in 
the present Budget ,   The rate of interest 
on export credit has     been reduced. ' 
That is  a   good  feature. The Customs 
duty on capital goods has been reduced 
from 90 per cent to 80 per cent.   I wish 
the Finance Minister  had  been   slightly  
bolder and further reduced the customs 
duty, which would have encouraged 
low-cost economy in the country.   The 
interest rate on crop loans has been 
reduced from 14 per cent to 12 per cent, 
again a very good feature.   But 
especially I would like to mention about   
the   Pt.   Jawaharlal   Nehru Rozgar 
Yojana for which Rs.  500 crores have 
been provided    in the Budget   to   be   
distributed   in   120 districts with the 
object of providing employment to one 
person per family in the families living 
below the poverty line.   I  highly  
commed   this    concept. 

There are several other points to 
which I would like to draw attention. I 
am very happy that the Finance 
Minister is here amongst us. 

First of all Sir, as far as additional 
taxation is concerned. Rs. 1,287 crores 
are proposed to be raised by this 
Budget. This, along with other pre-
Budget hikes like that on coal and steel, 
would yield Rs. 2,700 crores. Coal 
would yield Rs. 276 crores. The steel 
price increase will yield Rs. 250 crores. 
The levy imposed by the Railway 
Minister will give us Rs. 876 crores. So, 
added together his would mean that Rs. 
2,700 crores 

is being lifted from the market, and this 
is bound to have a cost-push effect on 
the economy. 

Sir, the next point which I would 
like to raise is regarding the public 
sector. About Rs. 58,000 crores has 
been invested in the public sector. 

SHRI KRISHNA KUMAR BIRLA  
Profit is Rs. 2,771 crores. 

THE VICE CHAIRMAN (SHRI 
JAGESH DESAI) : How much is the  
investment ? 

SHRI KRISHNA KUMAR BIRLA  
I think it is Rs. 58,000 crores. This 
profit is mostly from the oil sector. In 
case we exclude the oil sector.. . 

THE VICE CHAIRMAN (SHRI 
JAGESH DESAI) : It is both by capital 
and loan. And on loan they are paying 
interest so that Rs. 2,300 crores profit 
is only on capital. Loan interest they 
are getting separately. 

SHRI KRISHNA KUMAR BIRLA 
: Tin's may be further checked up. This 
is the figure I have been able to obtain. 
This amount of Rs. 2,771 crores is 
mostly from the oil sector. And in case 
they exclude the oil sector, then plus 
and minus of the balance of the 
companies becomes zero. This is not a 
very happy thought. A parallel example 
which I would like to cite is concerning 
the State Electricity Boards. Three 
years back they were losing at the rate 
of Rs. 1,500 crores per year. Now, this 
loss has gone up to Rs. 3.200 crores. A 
question may validly be asked as to 
what is the use of referring to the 
figures of the State Electricity Board; 
In the Budget discussions here? But, I 
would like to mention :hat any eco-
nomic distress in any part of (he 
country will have its rumblings felt in 
Delhi.   That is why I have   been      
emboldened to    mention this so that 
the  Finance  Minister  could  kindly      
caution the States to look after their 
finances.  
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[Shri Krishna Kumar Birla] I am very 
happy that some modifications have 
been done in the Gold Control Act. We 
are always thankful for small mercies, 
but here again I feel that the Finance 
Minister should have shown greater 
fortitude and that he should have 
completely done away with the Gold 
Control Act, which is not serving any 
useful purpose. 

My next point is regarding the 8 per 
cent surcharge on taxable income above 
Rs. 50.000 income. This is a departure 
from the long-term fiscal policy which 
was enunciated in December, 1985. At 
that time words of high Philosophy 
were uttered. It was said that the time-
honoured canon of taxation assures sta-
bility and too frequent changes in 
structure are a source of uncertainty. 
Further it was mentioned in order to 
provide the necessary stability the 
Government intends to keep the present 
rate schedule of taxes on personal 
income and wealth unchanged for a 
minimum period of five years. 
Proceeding further it was also 
mentioned that under certain 
compelling circumstances— and these 
were then illustrated as external emer-
gencies—it may become necessary to 
mobilise additional   revenue through 
Then  it tated that this taxation will be 
in the form of Now. I leave it to   the 
Government ti whether there 
compelling circumstances and  
particularly whether there was any i   
which justi- lce Minister putting this 
levy. 

I would again repeat that as far as 
the Jawaharlal Nehru Rozgar Yojna is 
concerned, it is an excellent scheme. 
My only point is that there was no 
necessity whatsoever to link the 
expenditure on this with the income of 
surcharge. This should have become a 
part of our General Budget. 

As far as the point regarding public 
debt is concerned, much has been said 
abji ut it by earlier speakers.   The 

total amount of public debt, including-
liabilities against provident fund etc.,. 
comes to Rs. 2,08,000 crores. The 
interest on it alone comes to Rs. 17,000 
crores per year. This debt is 56 per cent 
of the GNP. Th;s is very high. But I 
would mention that this itself is not 
alarming. What is alarming is the 
reasons for which this debt has been 
incurred are not yielding qualitatively 
and quantitatively the desired results. 

On the foreign exchange position of 
the country, I would like to make two 
points. Firstly, as far as foreign 
exchange reserves are concerned, the 
total amount has fallen below Rs. 6,000 
crores. Side by side we should not lose 
sight of the fact that there is a deposit 
of Rs. 5,700 crores by NRL This, in net 
means, whatever the reserves we have 
in foreign exchange, are more or less 
the deposits that we have received from 
the NRI. Then, as far as the external 
debts are concerned, I am only fo-
cussing on the debts on Government 
Account; the total of that is Rs. 36,672 
crores which is equal to almost 11.3 per 
cent of the GNP. As a result of this 
debt, the debt service ratio as 
percentage of the current account which 
was about 8.50 per cent in 1979-80 has 
now increased to 24 per cent . This is 
indeed very alarming. 

I would like to compliment the 
Finance Minister because a laudable 
step has been taken by him in reducing 
the defence expenditure. I have heard 
many people say that the expenditure 
on defence should have been further 
reduced. Sir, I would say that as far as 
the security of the country is concerned, 
this should always receive our first 
priority. I think, a very good posture has 
been adopted by the Finance Minister 
and now what we have to see is how the 
neighbouring countries, some of whom 
are unfortunately not friendly towards 
India, react before we consider our next 
ste p of further reducing the defence 
expenditure. 
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While talking of the foreign ex-
change position, let me also mention 
that we should have some rethinking as 
far as the import liberalisation is 
concerned. 

Another item to which I would like 
to draw the attention is oil production. 
The oil import forms a major part of 
our import bill and amounts to Rs. 
3,600 crores. Our production of oil was 
29 million tonnes in 1984-85 and now 
there is only a marginal increase to 32 
million tonnes as a result of which the 
import which was 12 million tonnes in 
1984-85 has now increased to 22 
million tonnes. 

Sir for overall prosperity I would 
plead that there should be a low cost 
economy. Let there be emphasis on 
productivity and let there be a proper 
check on the inflation. My fear is tnat in 
case a check on inflation is not kept, 
then, within three years time the value 
of the dollar which is rang,mg aroung rs 
15 
wdl rise to Rs. 20 and the value of the 
storing which is now Rs. 27 will so 
t&c 37 what we are facingIn this 
country is unfortunately a cost-push 
inflation. One singly factor wmch is 
responsible for it is that in every 
Department, in every company whether 
it is in the private sector or the public 
sector or whether 
LiJinf Goverment department we arc 
"^fortunately overmanned. The to Bat 
figures which I have been able °f Qher 
show that the total number if vernment 
employees is some-Defe like 180 corers 
excluding the lar°nce foreces in sttes  
particu-s'llv most of the budget is  spent 
on claries and wages. i tried to  collect 
iertain figures i  understand that n 
Rajasthan the expenditure on salaries 
and wages is as high as 85 per cent'of 
its budgeto raise revenue in my ophuon, 
is not difficult, provided you'playur 
expenditure dextrously and sagaciously 
towards productive  items. 

My urge to the Finance Minister 
will be  : "Don't try to raise taxes 

indiscriminately, but curtail the waste-
ful   expenditure." Thank  you. 
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SHRI ALADI ARUNA alias V. 
ARUNACHALAM (Tamil Nadu) : 
Mr. Vice-Chairman, Sir, at the outset 

'•Every drop of oil is valuable. 
It will not last long for another 
39 years." 
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I would like to mention the positive 
features, right measures, concessions 
reliefs and the earnest efforts which are 
intended to achieve the basic objectives 
of the budget. The hon. Minister has 
outlined the basic objectives of the 
budget as promoting productive 
employment, protecting the 
consumption standard of the poor, 
maintaining the tempo of industrial 
growth and modernisation educing the 
budget deficit for the year 1989-90. 
Normally, the objec-are considered to 
be in the area of non-controversy. Even 
the difference over their perspective of 
the Plan or the policy does not create 
much controversy among the politicians 
. What we need, what we trust, what we 
expect is the fulfilment of the basic 
objectives announced by the 
Government concerned. Sir, some of the 
journals have commented about this 
Budget that it is an election year 
Budget, Sir, I am not able to share the 
views of the press. I honestly admit that 
to some extent the Budget is free from 
narrow aims and party gains. And it has 
been submitted with adherence to the 
long-term fiscal pi il icy. The abnormal 
increase in the expenditure on interest 
payment, defence and subsidies and 
declining value of rupee and widening 
of the resources gap and poor earning 
from tiderfakings neces-:e Ministry to 
pre-.. ;t for the last few years. 

Sir, 1981-82, the deficit 
was only R^. 2,519 crore. Then it 
increased to Rs. 9,150 crores in the 
year 1986. Asnvn it has reached the hilt 
of Rs. 11,030 crores in the year 1988-
89. Sir, I am glad to say now the hon. 
Finance Minister with his efforts has 
brought down the deficit to the level of 
Rs. 7,011 crores in the Budget. I am 
quite aware that he has transferred an 
amount of Rs. 2,300 crores of ihe Oil 
Coordination Committee to the 
Revenue account. Whatever may be his 
device, whatever may be the metho-
dology that he has adopted, the fact 

remains that he has succeeded to some 
extent in arresting the growth rate of 
the deficit in this Budget. 

Sir, the outlay of Rs. 9,374 crores 
for rural development, social justice 
and food subsidies though not suffi 
cient to meet the present needs of the 
weaker sections, no doubt would help 
in implementing the anti-poverty 
programme. In this connection, I 
would like to draw the attention 
of the Finance Minister to the mid 
day meal programme which is being 
implemented in Tamil Nadu for the 
last five years with an ejspendilure 
of Rs. 200 crores per year. This 
must be included in the anti-poveity 
programmes. This year also, the 
presen. Cheif Minister, Dr. Kalaignar 
has allotted nearly Rs. 200 crores. 
Therefore, it is a heavy burden on the 
State exchequer. Not only Tamil 
Nadu Government, the Government 
of Gujarat also, I have come to know, 
are implementing the mid-day meal 
scheme. It is a good scheme acknow 
ledged even by the World Bank. 
Therefore, there is no reason, there 
is no justification on the part of the 
Centre to refuse this scheme to be 
included in the anti-poverty progra- 
ramme. To the best of my know 
ledge, the All India Congress Comit- 
tee while passing a resolut 
last November regarding the populist 
programme, ar p .'-day 
meal scheme. But, unfortunately, 
nothing has been included in this 
Budget. 

Sir, as regards the achievement in 
the Central sector, no doubt the 
Government has succeeded its target 
because it has established the success to 
the level of 115 per cent No doubt, the 
Finance Minister had extended 
concession and relief in customs duty 
and excise duty to the tune of Rs. 308- 
5 crores. Though our Finance Minister 
has extended concessions and reliefs to 
the taxpayer, we cannot forget the fact 
that he has proposed to   levy taxes to 
the 
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[Shri Aladi Aruna alias V. Aruna-
chalam] 
tune of Rs. 1,287 crores. If you examine 
the imposition of additional taxes in the 
past few years, I am very sorry to 
mention that our present Finance 
Minister has exceeded his predecessors. 

Sir, in the year 1985-86, imposition 
of additional taxation was to the tune of 
Rs 431 crores; in 1986-87, it was Rs 
488 crores; in 1987-88, it was Rs 514 
crores; in 1988-89, it was Rs 615 
crores, and now it has been increased to 
Rs 1259 crores. What results in greater 
burden on the taxpayer is the pre-
Budget imposition, which amounts to 
Rs. 1676 crores this year. In other 
words, this year, the Government has 
proposed to levy taxes to the tune of 
Rs. 3000 crores. I am not against 
imposition of taxes Taxation is 
essential for the welfare of the State. 
Without levying taxes, no policies or 
programmes will be implemented But 
the Government must be serious not 
only on imposing taxes but also in 
collecting taxes. That is much more im-
portant. But the Government is not very 
serious about it. I can say it is showing 
leniency towards the big monopoly 
houses in the matter of collecting 
corporate axes. With the permission of 
Chair, I would like to quote from the 
report of the Comptroller and Auditor 
General of India for the year ended 31st 
March, 1987 wherein it is mentioned 
that the arrears of uncollected tax 
revenue for 1982, for the period ended 
31st March, 1982, where merely Rs. 
1777 crore, and for the year ended 31st 
March. 1987, the amount increased to 
Rs. 5033.19 crore. I think this year the 
figure may exceed Rs. 6000 crore I 
would like to know the reason for this. 
If you see the break-up of these arrears 
of uncollected taxes, you will find that 
it is only in case of corporate taxation 
that increase in arrears of uncollected 
revenue is abnormal and if you take the 
figures of excise duty or customs duty 
or income-tax, there is no alar- 

ming increase. It is only in case of 
corporate taxation that we find an 
abnormal increase in arrears of un-
collected taxes. If the Government had 
collected all these arrears of revenue, 
any further levy of taxation could have 
been avoided and levy of taxes on 
certain new items at least could have 
been avoided. At least the amount of 
arrears on collection could have been 
helpful for payment of interest amount. 
Therefore, I appeal to the Minister that 
when he imposes any new taxes, he 
must take into consideration the need 
to collect the arrears. 

For mobilisation of resources, 
apart fiom taxation, grants, loans 
and savings, we depend upon the 
earnings or profits of our public 
sector undertakings over which we 
have invested a huge amount of 
Rs. 71,299 crore. Our Economic 
Survey depicts a rosy picture about 
the achievements of our public sector 
undertakings, claiming that indus 
trial production is at the rate of 7.5 
per cent this year. But the net pro 
fits earned are not proportionate 
 to the amount invested. Accor- 
     ding to one ist,  the  profit 

     that we get from our public      
undertakings is only 0.33 per cent. 
If we take this year's   figures   that 
are available, our net profit   comes 
to  Rs.  2183  crore,  and that too, 
after we include our  profit from the 
petroleum sector    which alon 
earned  Rs.  2173  crore.      C 
252   public   sector 
only    116    are ing in   pro- 
fit; others are making losses. j The losses 
are also increasing. Last yeat it was Rs. 
1704.52 crores. It has now increased to Rs. 
1,718.61 crores. 

THE VICE-CHAIRMAN 
(SHRI JAGESH DESAI): But in the 

six months of th's financial year it is not 
so. Losses have been reduced. 

SHRI ALADI ARUNA alias V. 
ARUNACHALAM: Because of our   
inefficiency     and    malad- 
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ministration in the public    sector we 
have failed... 

DR.   BAPU   KALDATE: No 
our inefficiency; theirs. 

THE VICE-CHAlRMA 
(SHRI    JAGESH    DESAI):    Dr 
Bapu   Kaldate, are ycu sure atou" 
that? 

SHRI ALADI ARUNA alias V. 
ARUNACHALAM: Because of tne 
Government's inefficiency, we have failed 
to generate internal resource s to the extent 
estimated. The difference, the gap, between 
the Budget estimate and the actual 
generation is widening. I would like to 
draw the attention of the Govern-^y ment.. 
. 

THE VICE-CHAIRMAN 
(SHRI JAGESH  DESA1): Be brief 
now. 

SHRI ALADI ARUNA alias V.   
ARUNACHALAM: In the year 

0-81, the estimate in regard to 
generation of ingternal resources was Rs. 
2,018 crores but the actual generation was 
only Rs. 1,221 crores. In the year 1984-85, 
the estimate was Rs. 5,931 crores but the 
genera ion was Rs. 4,251 crores. In the year 
1986-87. the estimate was Rs. ^ 8,683 
crores but the actual generation was Rs. 
6,907 crores. Because of these handicaps, 
we are not able to achieve the targets set in 
our plans. 

The hon Minister has expressed 
satisfaction—he seems to be com-
placent—in regard to the generation 
of" power and the plant load factor in 
our thermal plants. He has assured the 
House that there would be hundred per 
cent achievement of the target. Sir, we 
have invested huge amounts in the 
power sector. Though we have made 
progress in generation of power, We 
cannot forget the fact that the rate of 
growth in the power sector is also 
declining. I would like to point out that 
in 1985-86, the growth rate was 

8.6 per cent. In 1986-87, it was 
10.3 per cent. But in 1987-88, it 
declined to 7.6 per cent. In addition 
to this, I would like to remind that 
the possibility of achieving the 
target in the Seventh Five-Year 
Plan is remote. What has been 
stated by the hon. Finance Minister 
has also been expressed, in 
another        form, by the 

Chairman of the Central Electricity 
Authority. At the same time, he has 
honestly admitted the critical position. 
He has said that the position about 
achieving hundred per cent of the 
target appears to be hopeful but 
concrete and determined efforts would 
have to be put in by the various 
generating units which, at present, 
appear to be slipping and critical. This 
has been clearly stated by the 
Chairman of the Central Electricity 
Authority. There is no hope of 
achieving the target in the power 
sector. But the hon. Minister is 
claiming that we aFe going to achieve 
it. The claim of the hon. Minister is 
nothing but deception and misleading 
the hon.   Members. 

THE VICE-CHAIRMAN 
(SHRI JAGESH DESAI):    Please 
wind up now. 

SHRI   ALADI   ARUNA   alias V.    
ARUNACHALAM:    We are ' allotted 
twenty minutes. 

THE VICE-CHAIRMAN 
(SHRI  JAGESH  DESAI): I know but 
I requested you. 

SHRI ALADI ARUNA alias 
V.ARUNACHALAM: There is one 
thing which 1 would like to mention. 
This is regarding agriculture. It is a 
priority sector according to the hon. 
Minister and there is no difference of 
opinion among the Members. But the 
Government has not given any priority 
to the farmers. It seems, the hon. 
Minister is satisfied with announcing a 
reduction in the rate of interest on crop 
loans from 14 per cent to 12 per cent. 
But the demand of the farmers is 
different. 
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[Shri Aladi Aruna alias V. Amna 
chalam] 

They want writing off of loans, co 
operative  loans and loans from the 
banks, which were drawn for   agri 
cultural purposes.     I would like  to 
point out here   that    Dr.   M.G.R., 
when he was alive   and ruling   the 
State, had   written   off   agricultural 
loans to the extent of Rs. 200 crores. 
I think, under Mr   Sharad   Pawar, 
the        Maharashtra     Government 
also      has     done its       best. 
I am proud to say that the present Chief 
Minister, Dr. Kalaignar, day before 
yesterday while making his first budget 
speech, announced writing off of rany loans 
and interests. Sir, the revenue of States 
themselves are inelastic, they are getting 
poor income, they are coming forward to 
waive off the loans to some extent, whereas 
the Centre is not coming forward to share 
the burden of the State Governments. That 
is why I appeal to the hon. Minister to share 
the burden of the State Governments. That 
is why I appja! to the hon. Minister 7.o share 
the burden of | tin State Governments in 
waiving off the agriculture loans. 

Before I conclude I wo dd   like 
to mention one thing regarding  the 
income-tax ceiling. The middle-dass      
group is very particular, about rais-     
ing the exemotion limit from   Rs. 
18,000 to Rs. 25,000. They have been 
totally disappointed by the Minister. 
I think the hon. Minister will reconsi-      
der his stand.  

Therefore, the budget seems to be a 
routine exercise. There is no radical 
measure, no remedial measure to redress 
the grievances of the poor. 

SHRI T.R.BALU(Tamil Nadu): Mr. 
Vice-Chairman, Sir, during the Budget 
speech the hon. Minister has claimed 
some achievements in certain areas of 
foodgrain production, industrial growth 
rate and reduction of deficit in the 
budget. Of course, he has done some 
exercise to achieve the basic objectives 
which he has mentioned in the Budget 
speech, but if you examine the factual 
posi-tion and the state of affairs prevail- 

ing in the country, we are much 
disaapointed and frustrated. 

The wheel of progress is wobbling 
and the Government has totally failed to 
achieve die objectives and targets in 
every programme. 

In this Budget the Minister has 
allotted Rs. 9374 crores for rural 
development, social service, food and 
clothes subsidies. Priority is given to this 
sector in every budget but the record of 
achievement is far from satisfactory. For 
example, the number of people who 
lived below the poverty line in 1977-78 
is 30-68 crores. In 1983 it is 27-10 
crores. At this rate the Government 
would be abb to uplift the condition of 
downtrodden only after five decades. 
Even after so many years the  
Government could uplift only 358 lakhs 
of people who are downtrodden. 
Similarly, if you take up the problem of 
unemployment, it is very serious ard 
alirming.We ate.goingto complete the 
Seventh Five Year Plan. Our public 
sector investment increased to the extent 
of Rs. 60,000 crores. Every year the 
Ministry of Rural Development submits 
its report saying that there is fantastic 
improvement in anti-poverty programme 
and also in solving un emplo/nmt 
programme but the prcblim of 
unemployment remains even today. For 
instance, at the end of the Second Five 
Year Plan the figure of unemployed 
(registered) was 1 -56 million: et the end 
of the Third Five Year Plan it was 2-47 
million, at the end of the Fourth Five 
Year Plan it was 8-15 million, at the end 
of the Fifth rive Year Plan it was 13-41 
million, at the end of the Sixth Five Year 
Plan it was 23-91 million and at the end 
cf the Seventh Five Year Plan, we expect 
it would be 3 crores. This means, our 
objectives and achievements have been 
thwarted. We have not allotted enough 
amount that is needed. For example, for 
giving sarees to the poor the Central 
Government has allotted   only  Rs.   12  
crores,  whereas 
our Chief Minister Dr. Kalaignar 
Kaiunanidhi has allotted Rs. 27 crores   
for   the  poor   and   down- 
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trodden. It means, this Government has 
no sincerity or responsibility to solve 
the problem of poor. It is unfortunate 
that this Government refuses to 
understand the increasing burden on the 
States in the area of revenue matters. 
States have not been allowed to 
withdraw the overdraft whereas the 
Centre borrows money from the RBI 
without any discipline. I fear that 
financial discipline is enforced only for 
the States and not for the Centre. 

Even the States are not permitted to avail 
of their legitimate shares from the 
corporation tax. It is a tax on income from 
the corporate sector. So the States have got 
every right f to g;t thsir share as they get 
from the personal income tax. The total 
collection of income; tax is Rs. 4000 
crores.lf the corporate tax is brought in:o 
the divisible pool, as is income tax, the 
States would get more funds from the 
Centre. The Finance Commission has 
fairly recommended the case but the 
Centre has not come forward to bring the 
corporate tax into the divisible pool. 

Another painful issue is pertaining to 
consignment tax. The Constitution was 
amended suitably to enable the Centre to 
levy this tax. Our Chief Minister, Dr. 
Karunanidhi, during his address to the 
Chief Ministers Conference and in his 
recent Budget speech in the Tamil Nadu 
Assembly mentioned about the pressing 
need for implementation of the 
consignment tax. I, therefore, request the 
Finance Minister to introduce the 
consignment tax without any further 
delay. 

It is needless to explain that ihe 
Centre has neither allotted adequate 
funds nor invested any funds under the 
Five Year Plan for the industrial 
development of Tamil Nadu. Our Chief 
Minister has appealed to the Centre to 
take up the third mine cut at Neyveli to 
meet the acute shortage of energy in 
Tamil  Nadu 

and to give to Tamil Nadu its due share 
from this mine cut at Neyveli without 
any further delay. 

Thank you very much, Sir. 

THE VICE-CHAIRMAN (SHRI 
JAGESHDESAH : Thank you. You 
have not exceeded the time which you 
had promised me. I think Mr. Morarka 
will also not exceed his time. 

SHRI    KAMAL     MORARKA 
(Rajasthan) : Thank you, Sir.   Since the    
time    is    short,    I    do    not want to go 
over the figures and data which have been 
spoken about  by so many Members. But at 
the outset, I must   say that the budget being 
presented year after year, including this  
one,  as  an  exercise  itself,  is only a 
shadow of what it used to be only ten years 
ago. Arithmetically, the Finance Minister 
has done a job. He has inherited a certain 
economy and based  on some of the things 
which he is unable to change, he j     has  
tried  to   balance  the   figures. Before 1 
criticise the particular points which I want 
to criticise, I do want to say a word about 
the effort made by the Finance Minister in 
trying i     to stop further aberration   in    
the course of our economy. It is very clear 
from the various  parameters that   over   the   
last   8   years,   and specifically  over  the 
last three  or four years,  our economy is  
going off course. When I   say this,  I  am 
saying it with full sense of responsibility.  I  
am not trying to  make  a political speech, 1 
am not trying   to find fault with the Central 
Government   or   the   State   Governments, 
because  the  finances  of the  State ,      
Governments are as much off course |     as 
those of the Central Government. 

Now specifically coming to the 
budget presented, the most gratifying 
fact for people is that GNP has shown a 
big rise. Now some figures have been 
given in the Budget— one lakh crores 
and debt running into lakhs  of   crores.   
Frankly the 
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[Shri Kamal Morarka] common man 
has lost inteiest in these figures because 
these figures are mind-boggling; they 
aie too big. I think the correct thing 
would be to go by percentages. And, I 
for paucity of time, will concentrate 
only on five aspects for which I feel 
sorry that this Budget has not taken 
adequate measures either in the short-
term or in the long-term. The first is the 
GNP itself. Now everybody is happy 
that the rate of growth in GNP has been 
achieved and for the Eighth Plan, we are 
targeting 6%. But a very significant fact 
is that the GNP consists of the 
agricultural sector, industrial sector and 
the services sector-In the period 1951-
56— the First Plan period—the shaie of 
the agricultural sector in the GNP was 
60%, industrial sector was 25% roughly 
and the services sector was   15%.  In 
the   period    1985-88, 

the share of the agricultural sector has 
come down from 60% to 33%, industrial  
sector  has  slightly  gone up from 24% 
to 27% and the services sector has gone 
up from 15% to almost 40%,. Now, what 
is the services sector ? The services 
sector basically consists of items like 
defence and public administration, 
transport and    communications,    trade    
and tourism,   banking   and    insurance. 
With  the  burgeoning"  Government 
expenditure, it is not difficult to see that  
it is  very easy to  achieve  a higher GNP 
by stepping up Government expenditure. 
Now this is a trap. In socialist countries, 
for the purposes of GNP, for GDP they 
count only the material production of the 
economy, that is, the agricultural and 
industrial sectors. They do not count the 
services sector. In western countries like 
America   where the services sector is  
counted for  GNP, the major difference 
is, as the services sector grows there is a 
shift in the employment from the 
meterial production to  the   services 
sector.   In India, over the last 40 years, 
iwo-t birds  of the population continues 
to be employed in agriculture. There 

is no shift in that, meaning thereby that 
where two-thirds of the population was 
producing 60   per cent of the GNP, today 
two-thirds of the population is producing 
only 33 per cent of the GNP.     
Unfortunately, even within the services 
sector, the real burgeoning has been in the 
area of public administration. Now, if we 
talk of defence, it is   a  holy cow. Thank 
God, this year the   Government itself has 
halted the increase in defence expenditure 
and as  my friend,  Mr.  Dipen  Ghosh,   
rightly said yesterday, when we were 
talking of cutting defence expenditure, the 
Treasury Benches said it was anti-national  
and we should not even talk about it. This 
year the Government is proudly claiming 
that they ^ have  cut  the  defence  
expenditure. I believe that no expenditure 
is a holy cow. In a poor country like ours, 
expenditure is expenditure—whether it is 
Plan or non-Plan, whether it is 
development or non-development, 
whether   it   is   capital   or revenue, 
whether it is civil or defence. Every rupee 
spent is from the poor man. The   country   
must   get   value   for money. 

Now, the GNP position being as it 
is, assuming that we have achieved a 
certain level of GNP, the five points I 
want to raise are these: One is inflation, 
one is the burgeoning expenditure and 
deficit, one is the adverse external 
deficit, that is balance of trade, and 
then, the buoyancy of tax revenues and 
the performance of public sector 
undertakings. Now, first of all, taking 
inflation, every time in the House we 
claim that the wholesale price index has 
risen only by 5  4 per cent. As Disraeli 
said, there are three types of lies—lies, 
big lies and statistics. This 5.4 per cent 
is the biggest lie that we are facing 
because, if you take the Reserve Bank's 
own figures, what does this 5  4 consist 
of? This 5-4 is divided further. Primary 
articles, that is 61 per cent, food articles 
12  9 per cent, foodgrains 16-6 u ti cent. 
And here is the crux of the 
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problem. We know that an average 
Indian is spending 70 per cent of his 
earnings on food. A poor man is 
spending 90 per cent of his earning on 
food. The only index that should really 
bother us is the index of increase in the 
prices of foodgrains and food articles. 
All other inflation is irrelevant, I may 
submit to a meaningful discussion. 
Here I may add that there was a time 
when the budget used to refect the 
mood that you wanted to build up in 
the nation. It used to reflect or, it used 
to affect, the rich man's thinking .. a the 
social problems of the country. No 
more so. This budget does not build up 
any mood for austerity, this budget 
does not build 

 for the rich man to curb 
his consumption. The words "austerity, 
"ostentatious consumption" and 
"conspicuous consumption'* 1 have 
not seen these words in the last four 
years of this Government'sin any 
economic document. Coming to 
revenue   expenditure deficit, I can do 
no better than to quote the Finance 
Commission. 

THE VICE-CHAIRMAN (SHRI 
JAGESH DESAI): Mr. Morarka, you 
are very clever. You have given this 
year's budget percentage but not earlier 
budget's percentage. You are very 
clever. 

AN HONOURABLE MEMBER: 
He is! 

SHRI KAMAL MORARKA: The 
Finance Commission has very rightly 
observed that if we succeed in 
persuading the Central and State 
Governments to work towards the 
objective of balancing the revenue and 
deficit, this would not be difficult, 
realizing that only till 1981-82 both the 
Centre and the States had surplus in 
their revenue accounts. So. it is only 
after 1981-82 . My friend, Mr. Jagesh 
Desai is now in the Chair. Today I did 
not interrupt him. He said that the 
Janata Government came and ruined 
the economy. 

THE VICE-CHAIRMAN (SHRI 
JAGESH DESAI): I have given the 
figures. 

SHRI KAMAL MORARKA: I 
do not want. 1 still do not want to 
politicise the issue. I think the fina 
nces of th are a much more 
serious matter. Governments may 
come and go, we may be on this side 
and y be on that side, it does 
not r speeches or by 
using ives we can never 
make or.. . i two rupees, 
and we can never solve the problem 
of the 1981-82, 
there We 
areb ion. 
This is ;-pen. 
The I neto 
obsen : enue 
defici: an absol 
ute fii .rtunately 
I do not find it in get though 
there is an i w that we 
have cur; Icit. It is 
obvious that bj ring Rs. 2.300 
crores we have brought the Budget 
deficit down. But that is only a book 
entry. The fact is, between our ex 
penses and revenue, the gap is still 
there. 

Another point is, in India, un-
fortunately our definition of budget 
deficit is only the actual uncovered 
gap. Actually that is not the deficit. 
The deficit even in this Budget is Rs. 
28,000 crores. But the rest of it has 
been made up by borrowings. So, the 
uncovered gap is Rs. 9,000 crores odd. 
By transferring Rs. 2,300 crores. we 
say that the uncovered gap is Rs. 7,300 
crores. There is still Rs. 7,000 crores 
lying in the Oil Fund. We can transfer 
all of it, and we can say that there is nc 
deficit. That is fooling ourselves. Let 
us understand that our expenditure is 
much more than our income. Our 
balance from the  current   revenue  is   
negative. 

As was expected, that Finance 
Minister should have at least announ-
ced that we are going to come up with 
a new long-term fiscal policy. The 
December, 1985 policy was there. Ft 
made certain projection. The House is 
entitled to know, the coun- 
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try is entitled to know, where we went 
wrong. Is the expenditure more than 
what we thought? Is the money not 
coming from where we thought it 
would come? Should we tighten our 
belts? Unfortunately, there is no talk of 
either tightening the belt or we seem to 
be tightening the wrong belts. What we 
need today is having strict control on 
the expenditure and, as the Finance 
Commission has suggested, making a 
time-bound programme to wipe out the 
current deficits. That is as far as the 
expenditure and the deficit go. 

The second quesion that comes is 
balance of trade. There has been a 
constant adverse balance of Rs. 6,000 
crores minus the invisible receipts. 
Suddenly we find that we are in a 
balance of payments problem. Why? 
Exports have gone up. Imports are 
going up faster. But the real problem is, 
invisible earnings have gone down. The 
remittances from the workers abroad 
have gone down, the NRI deposits 
which we were getting. 1 do not want 
to dwell on it because of paucity of the 
time. The justification for it or the logic 
of it is an entrirely debatable issue. 
Because they have gone down , 
suddenly we find the-resources crunch. 
Just like the internal deficit, the real 
solution to external deficit again is, we 
must import less. 

If we talk of importing less, we will 
be told it is an export-induced import! 
There are economists galore who will 
tell us that the only way to induce export 
is to import technology, capital 
equipment and goods. 1 am    sorry that 
that   kind of philosophy no longer 
works, not in a countrv like India where 
we have tried it for the last three, four 
years. We have tried it. Our Commerce 
Minister is on record to say that inspite 
of the liberalisation the share of the 
larger houses in exports is negligible. 
Who is exportine? The garment exporter, 
the gem and jewellery exporter whom 
we    have given no facilities, whom we 
have not given capital equipment. 

So, the second point I want to tell 
the Finance Minister is that there 
should be a thrust on how to control 
imports, how to curb imports. On 
exports also subsidies are being given. 
Even in the Government expenditure, 
Rs. 8,000 crores consist of subsidies. I 
think a time has come when the 
deleterious impact of subsidies should 
be taken into account. 1 think a white 
paper or an analysis of all subsidies 
will be in order. Either in the Economic 
Survey every year or at least for one 
time let the House know what the 
amount of subsidies is, who are getting 
them and what benefit the country is 
getting out of it ? If in spite of the 
export subsidies—I believe they are of 
the order of Rs. 2,000 crores—our trade 
balance cannot become positive, then 
the time has come to see whether the 
subsidies should exist or not. 

The third point which I want to 
make is about the buoyancy of tax 
revenues. Unfortunately, in spite of 
the increase in GNP, in  | 
called increase in industrial grov 
7 per cent, 9 per cent, 15 per cent 
depending on the year—the trend of 
the tax revenues shows a very disturb 
ing position. As a percentage of the 
GNP—asain I don't want to go into 
the figures—in   1976-77,   the   direct 
tax revenue was 3.06 per cent. In 
1985-86, it has come down to 2.31 
per cent. The excise revenue was 5.91 
per cent. It has come i     5.58 

per cent. Now, in the case of direct 
taxes, there was even a reduction in the 
tax rate. In excise, there have been sharp 
increases in the tax rate year after year. 
In spite of that excise re venue has come 
down as percentage of GNP. And what 
has gone up is the customs  duty from  
2.17 to  4.10. Obviously we are 
importing more. So we are getting more 
customs duty. But this revenue is at what 
cost ? We are getting customs revenue 
and we are creating an adverse loan 
balance abroad. It is a very very bad 
thing to happen. The ninth Finance 
Commission said from 1975-76 to 1986-
87, revenue went up by 14.5 per cent and 
expenditure went up by 17.2 per cent. 
Now, this 3.1 gap in the GDP can- 
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not be filled up unless revenue is raised 
apart from curbing the expenditure, 
which could never be over emphasised. 
The   buoyancy  of tax revenue is the 
significant omission. One of the most 
significant omissions inthe Budget 
document, not only this year, but in the 
last three years, is that we have stopped 
talking of black money as if the problem 
does not exist. Or is it that the 
Government wants to wash  its   hands   
off   the problem? At least we used to 
hear two-three years back either about 
the crack-clown    on    black-money, or 
raids, seizures, bonds, incentives or 
voluntary  declarations.     Now,     a 
stage has come when you have stopped 
talking of this.   This is a very dangerous 
thing. Hardly one per cent of the whole 
country is among the tax-paying    public.     
You have to widen the tax base. Not 
touching agriculture,    which may be    
your political  decision,  but there are a 
lot  of self-employed  people,  a  lot of 
people, who should  be brought into the 
tax net. This cannot be done in the 
existing system. The existing tax system 
needs overhauling. Jt is not    revenue-
oriented. It is harassment-oriented;  it is 
corruption-oriented. We should make it 
effective. For instance, I would like to 
prefer, like everybody else in the 
country, that the tax exemption rate 
should have been increased from Rs. 
18,000 to  Rs. 25,000. I will not have 
much grudge if you had done this 
because over the   year   inflation   has 
taken place. But Rs. 18.000 itself can be 
kept, provided, when a man enters the tax 
bracket, the rate is kept lower. You have 
lowered the rate from 25 to 20. Even 20 
is very   high for a man when he enters 
the tax bracket. It pinches and, therefore, 
here the tax-evasion   starts. You must 
have a very very low rate, say 5 per cent 
or 10 per cent at the entry point. Once he 
becomes a tax-payer as his prosperit 
increases   you will get more money. 
Buoyancy of tax revenue has gone down. 
In fact., in certain cases it is less than 
one, which only shows tax evasion. Tax-
evasion   is   the   major 

bane of this country. We have tried all 
sorts of techniques. I think a time has 
come when we should have a fresh look 
at the whole thing. Let us have a 
method by which paying taxes becomes 
less costlv than evading it Today, we 
have a large population taking part in a 
legitimate economy which is bankrupt 
and a small part of the population taking 
part in an illegitimate economy, which 
is prosperous. This cannot continue per-
manently. 

The final point is about the public 
sector   undertakings. One   can   say that 
they have improved a lot. But this again 
is a debatable point. When you are at the 
rock-bottom, you can only go up. So, 
improvement in the last two years is not 
an improvement. The fact is that in the 
public sector undertakings the returns are 
grossly inadequate.   Now the profit 
making enterprises are OMGC,  
Mahanagar Telephones Nigam and 
Videsh Sanc-har Niagam. These 
Mahanagar Tele-hones Nigam and 
Videsh  "Sanchar Nigam are two funny 
profit making enterprises. Can   you  
imagine   that service-oriented companies 
are making Rs. 300 crores ? They are not 
supposed to make profit. They are 
supposed to give service at least cost. 
Anyway, they have made money and all 
the monies they have earned is lost by a 
handful companies or most of it is lost. 
Even today I differ with my esteemed 
friend who is in the Chair, Jageshbhai if 
we exclude the petroleum sector the rate 
of returns would be negative. This is the 
Finance   Commission's findings also. 
The fact of the matter is that the NTC or 
the Coal sector are making whopping 
losses, not whopping profits but 
whopping losses. Even the social purpose 
which was enunciated, namely, in the 
collieries that there were contract labour 
and exploitation of labour. Today also 
there is contract labour on a large scale. 
Everybody knows   it.    Customers get 
coal at 10 or 20 times the price and yet 
you make a loss. My friend, Mr. Vasant 
Sathe is not here 
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was very eloquent. But the fact remains 
that the coal sector is making a less. He 
says "Declare it as a national sector." I 
think , we should pass a resolution and 
declare if    I it reduces the loss. The fact 
of the     . matter i s that large amounts 
of money are going into non-productive 
activities. Where would the money 
come from ultimately? You can turn 
aro-     j und and say that the Plan targets 
are going to be fulfilled this year, but     
the question is resoutce mobilisation 
through loans. Merely fulfilling Plan 
targets by borrowing money at increased 
rates of interest may not be the wisest 
thing to do. 

I will just end by giving one exam 
ple and that is in this year the Plan 
outlays has been increased only by 
Rs.  5,731   crores in this Budget as 
compared to the last year's Budget. 
Out of Rs. 5,731 crores, public sector 
resources   mobilisation will be  P.s.     
4,761 crores i.e. a major part of the 
finances will be raised by the PSUs. 
How does the PSUs raise their mon- 
ney? They will raise it through tax- 
free bonds. I wanf the Finance Mini 
ster to seriously consider it because 
tax-free bonds are also a subsidy which 
has regressive repurcussions and with 
out any limit individuals he can buy 
the bonds and this will distort the 
picture  of  progressive  taxation. So      
these are matters to which the Finance      
Minister has to apply his mind. My 
request to him is: Please come out 
with a long-term fiscal policy. This 
needs a course correction over the 
next- 5-7 years. The whole House, 
all parties combined together—there 
should be no politics   in   this—and 
everybody should play   their role to 
take out the country from the econo 
mic morass into which it is sliding. 
Thank you.  

SHRI SUNIL BASU RAY (West 
Bengal): Mr. Vice-Chairman, Sir, I am 
sorry that I am not supporting this Budget. 
As it is, it is a vote-catching Budget and not 
even a populist Budge* and not to speak of 
being socialistic which the eadier Budgets     
' 

claimed to be. If you go through the 
Central Plan ou'lay sector-wise, we 
see that the allotment has been reduced 
in the case of agriculture and slightly 
increased in the case of rural develop 
ment. In the case of irrigation and 
flood control it has bf en reduced. So, 
with all these reductions mainly 
affecting the rural sector, how can we 
hope that this Budget will b 
generate employment and give relief 
to the people in the rural ' 

I also draw your n to 
5 P.M. the fact that inspite cf   hud talks   
about      water    supply and   all    those 
things the   B-shows that the   
Accelerated  Rural Writer Supply 
Programme has been allotted the same 
Rs. 410 crores in the present Budget as it 
was in the revised estimate and earlier 
Budget estimates. So it is quite clear that  
his Budget will not go to the help  of 1 he 
people, but this Budget will help the 
monopolists, the foreign capil and their 
companions because :i  is based on 
indirect taxation, inflation, internal  
borrowings  and     external borrowings. 
All these four legs are cracking and this 
Budget will also crack or the people. It is 
quite sure. For example, I can draw your 
tion to the dismal picluieprevailing in the 
entire mining are allovei India. I have my 
personal experience. In Raniganj 
coalfield  area Jharia coalfield area and in 
Orissa I have seen that the infrastructure 
which has been built by thepanchayats or 
other local bodies hasbeen devoured by 
the  open cast   mines   which have   
destroyed the total infrastructure 
including the water supply system of 
villages.   As a result, the villagers are 
compelled to go away from the mining   
villages. Where will they go ? Open-cast 
mining has created a problem which is 
social, political, economic and eclogi-cal 
also. It  has  destroyed the total ecology 
in the area. Apart from the fact that 
underground  mining  has devastated the 
entire area, especially the old 
underground mines, this is a problem to 
which the Central Govern-mentmust 
address itself. The workers of Raniganj 
coalfield have gone to the ECL 
headquarters. You just v is i t  the 
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houses in the villages. You will see hot 
gases gushing out. I have seen in 
Jamuria whole houses having gone 
down due to subsidence. I have seen 
long flames coming out of the fields 
after horing operations. These are the 
problems to which the Cenral Gover-
nment is not addressing itself for the last 
42 years. It must do so now. About one 
lakh workers have gone toECL 
headquarters to file a petition before the 
authority. They wi'l come to coal India 
headquarters on 30th with the same 
petiiion. I think ihe Central Government 
must addr self to their problems. 
Otherwise, our national assets will be 
destroyed; , the entire infrastructure 
which is lying over the land in these 
areas will  be devastated. 

Now,   . to other issues, I 
draw the atteniioa of the 
Government to the report i n the 
Economic Times of 25th March 
1989. According to that, 

............current year's further rise 
in cost Oi'living of 10 percent and 
the general rise in the wholesale P' 
ic.-s of five per cent together with 15 
per cent rise in money supply. The 
impact of continuing inflation has 
been a large revenue deficit financed 
through cieation isury   bills." 

Tii :se are the  facts which prove that 
the been pie expect from the 
Budget ,from the Government, is not g 
ing IO reach them. So we have to is 
ourselves to    the   problem must try to 
seefha the policies that the Government 
is pursuing are changed   because we are 
now  in   a complex deb' trap which is a 
threatto our economic independence. It is 
further aggravated by the import export 
policies, technological policy, etc 

THE VICE-CHATRMAN (SHRI 
JAGESH DESAT): Please conclude 
now. 

SFRISUNILBASURAY: This is a 
vital point. I would like to deal with 
this. Due to these policies thousands   of 
industries, thousands 

of factories are being closed down. 
From the Economic survey itself, Sir, 
you will find that more than one lakh 
and fifty thousand units of industries 
have been rendered sick. More than Rs. 
5000 crores of bank money is locked up 
there. What will happen to this ? In the 
name of technology improvement we 
cannot allow this wastage to continue. 
So we want a definite.... 

THE VICE-CHAIRMAN (SHRI 
JAGESH DESAI): Tnis will do. Your 
time is over now, please. Dr. Sivaji. You 
help   me today. 

SHRI  SUNIL BASU  RAY:   I 
think you should not have called me. 

THE VICE-CHAIRMAN (SHRI 
JAGESH DESAI): Dr. Sivaji. Not 
more than five minutes. 

DR. YELAMANCHILI   SWAJI 
(Anadhra     Pradesh)   :    Sir,     we 
expected in the Budget presented by the 
hon. Minister encouragement for economic 
growth and savings   and liberalisation in 
taxation and eradication of unempoyment 
and   poverty. But to our dismay, the  
Budget does nothing of these things. If any 
body in this     country      fabricates        ten 
rupee notes or hundred rupee notes, he is 
entitled to be landed inside the i     prison. 
Under the same pre text, whether Mr. S. B. 
Chavan or Mr. Faleiro or somebody else 
while formulating the   Budget   proposals   
resorted   to high  deficit financing     and.   
over-production of currency notes in the 
Nasik Press, the right place they deserve is 
Tihar Jail. This is the first time that so much 
of huge burden is put on the people though 
the additional taxes  shown as only Rs. 1287 
crores of rupees. The Railway Budget added 
another Rs. 876 crores. And just before the 
Budget there was an additional burden on 
coal prices to the tune of Rs. 550 crores. All 
these put together, roughly the additional 
burden on the people is to the tune of Rs. 
3000 crores. And the Government hold it 
very convenient, irrespective of the Budget 
and making 
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the Budget irrelevant time and again, 
intermittantly off and on. resortin to 
hike in the administered prices. 

According to a report of the RBI, during 
1970's the hike in administered prices 
contributed to the tun'e of 20 percent to 
the inflation in this country and during 
1980'   ledto   33 percent. As you know, 
Sir, these are 55 items in this country 
from the public sc ctor units    whichi  are 
time and  again hiking   administered 
prices. During 1972 when coal sector was 
nationalised, the price of cool was as low 
as Rs. 37-50 per metric tonne and this is 
costing now Rs. 250 p:r metric tonne. All 
hese things are at the cost of the State 
Governments and nothing goes to the 
State Governments as share. Several 
people mentioned that we are living 
beyond our means and we are resorting to 
deficit financing. And to that funds from 
the oil sector are being added. I don't 
mind adding These funds from the oil 
sector but they should have been added to 
the capital account, not to the revenue 
account. If it is added to the capital 
account, there is an obligation on the part 
of the Government. But if it is added once 
to the revenue account under the General 
Pool then    the Government will not have 
any obligation. And the taxation in the 
country is that the Government is 
collecting at the rate of Rs. 50 crore? of 
rupees for every working hour of the 
Government offices, and the debt burden 
is  as  high  as... 

THE VICE-CHAIRMAN (SHRI 
JAGESH DESAI): One minute left 
now. (Interruptions). Not more than 
that. 

DR. YELAMANCHILI SIVAJI : 
So the Government is resorting to high 
corporate tax and other things, and it is 
not distributed amongst State 
Governments. And there are other 
instances. For example, a person 
getting Rs. 50,000 as salary is carrying 
more money to home than a person 
getting Rs. 51,000 as salary because of 
the 8 per cent surcharge imposed on 
income-tax. 

THE VICE-CHAIRMAN 
(SHRI JAGESH DESAI): That is all 
right. Please sit down. Your time is 
over.    Mr.   Chitta  Basu. 

DR. YELAMANCHILI 
SIVAJI: Sir, nothing has been men-
tioned about cotton growers and 
handloom weavers of Andhra Pradesh. 
Several reliefs have been given to the 
industiial sectoi and the corpoiate 
sector. So, ! would like to say that the 
Minister should note down and 
announce some reliefs to the cotton 
growers and handloom weavers in 
Andhra Pradesh so that they can be 
relieved of their   debt    burden. 

THE VICE-CHAIRMAN  SHRI 
JAGESH     DESAI):    Shri    ( Basu.   
Ony    five    minutes    please. 

SHRI CHITTA       BASU 
(West Bengal): Kindly don't ring the 
bell. I will finish. I know your 
compulsions and you know ray com-
pulsions. 

As a matter of feet, I do not like to 
dissect   the budget in all its aspects.   I 
would like to  draw   the attention of the 
hon.    Finance Minister to a particular   
facet of our national economy which, in 
my view, is very much disastrous.   I 
refer to the problem and the feature of 
external debt       The quantum of ex-
ternal    indebtedness,    according to the  
facts  available  witb  me    and 
according to tht  information  given by 
the  Government, is  55000 ctores of 
rupees.   It was    given in reply to a 
qu.es* ion of mine in this House. The   
Government   stated   that   the total 
amount of foreign indebtedness is   
55000  crores   of    rupee-.     This 
information   was   given   about    six 
months ago.   Sir, I was looking into the 
Economic   Survey   in   order to find 
out whether there has been any 
additional  information   made available 
regarding external   indebtedness of our 
country.    I have been     disappointed to    
find     that  no   fresh information has 
been given    except which was given six 
months     ago. 
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According to the Economic  Survey, 
the total amount of foreign indebted 
ness is about the   same, i.e.    55000 
crores of rupees. The debt   servicing 
f     ratio    during the    current year is 
estimated to account   for about 25 
per   cent   of     the     total    receipt. 
This much   of information has been 
made   available.    I will remind you 
about the total   amount of external 
indebtedness about four   years   ago. 
It  was  25033 crores    of      rupees. 
Now it has gone up to 55000  crores 
of rupees.   The    debt      servicing 
ratio at that time was 13 per cent. 
Now it is about 25 per cent or   26 
per cent.     That means that during 
last   four years it has doubled. 
This is the moot point which I  want 
r   to make.   I want ?o know from the 
lion. Minister as to what have been 
fhe       special    requirements during 
the last four years which warranted 
such an increase in our foreign   in 
debtedness.   It is    almost     double. 
It was 25000 crores   of rupees and 
now it has  gone     UD      to    55000 
crores of rupees.   The    debt   ser 
vicing has also increased   commen- 
s.ura:ely.    It was    13 per cent and 
now  it has gone up to 25  or 26 
per  cent.    May I  know from the 
Fnance    Minister what were 
the specific requirements    and what 
were the specific policy  shifts which 
have warranted this kind of massive 
T    external debt ?  

I don't like to make a speech because 
the political implications of this kind of 
excessive indebtedness are known to the 
entire country. Sir, as you know, much 
of my work has been lessened by my 
distinguished friend. Comrade Kamal 
Morarka. He said that our national 
economy is exportless and import-
dependent. There are great implications 
of this foreign indebtedness on the 
economy of our country. I don't like to 
dilate on this point because you 
understand these things-The Minis'er 
also understands the lions of these 
things. I want to remind you of the fate 
of Latin American   countries.     I feel 

that I should warn the country an< that 
I should warn the Govern ment about 
the fate which await us. I have taken 
into account th total imports in US 
dollars in thi Latin American countnes 
whicl were about 6 billion US dollars 
In that yeai, there was a total aggra gate 
outflow of 26 billion US do liars. Six 
billion US dollars were the inflow and 
26 billion dollars were the outflow. 
That was in the discharge of the 
obligation of the intereft repayment. 
Therefore, Sir, we cannot remain 
oblivious of these things, we cannot 
remain blind to what is happening 
because of fhe external indebtedness. 

Sir, our Government do not fur 
nish     us  the  detailed  information 
of external   indebtedness.     I think, 
the hon. Finance    Minister is quite 
aware of the fact that OEDC,    the 
Organisation for     Economic     De 
velopment and   Co-operation, which 
is a Paris-based economic   organisa 
tion,  in its last report,    said  that 
according to their   data, by the end 
of 1987, the total foreign   indebted 
ness  of India  amounted     to   Rs. 
80,000 crores in  terms    of rupees. 
They gave it in terms of US  dollars 
which  was   50.4  billion      dollars. 
Therefore, it comes to  Rs.  80,000 
crores   in   terms   of   rupees.   The 
OEDC report  suggests that  foreign 
debt has been going on by aroup.d 
7 billion per year in our    country 
in US dollars.      Having that as a 
measure, excuse me, Sir, I will have 
to draw this conclusion, at least   the 
countrymen will have to draw this 
conclusion that the    country's total 
external  debt  at  the  beginning  of 
the current year would be Rs. 9rT,000 
crores.   Now, I pose a question to 
him,   through  you,   Sir:   Which  is 
correct, the    Economic    Smvey of 
the c or the OEDC? Sir, 
I am qui'e aware that OEDC organisation   
which   is   outside   me country.    Ye", I 
do not like that I should rely   entirely on 
an agency like OEDC.   But I must  be 
sure, 



367    Budget (General) [ RAJYA SABHA ] 1989-90 368 

[Shri Chitta Basu] 
as a Member of this House, as an 
ordinary citizen of this country as to 
what is the actual state of affairs in this 
area. Sir, I put this question: What is 
correct, the Economic Survey or the 
OEDC? Sir, I have been informed that 
the Finance Minister is going to 
Washington. Right. He should go. But it 
is not the current issue. Therefore, I 
want that the Government should bring 
out a White Paper regarding the external 
indebtedness, its implications on our 
national economy, our self-sufficiency, 
our economic sovereignty and its 
pollHcal implications. I demand a 
White Paper and I hope that the hon. 
Finance Minister will take a little time 
to   answer   this. 

SHRI S. B. CHAVAN: Mr. Vice-
Chairman, Sir, I should at the outset, 
exprrress my gratitude to all the hon. 
Members from both the sides of the 
House for participating in the 
discussion, making very valuable 
suggestions expressing their view in 
then" own way, but basically touching 
on some of the issues which, in fact, are 
very important from the point of view 
of he national economy. Sir, I would 
not say that the remarks that they have 
made are motivated by any political 
consideration. I am prepared to accept 
this kind of recognition that they are not 
politically motivated; they are actually 
actuated by the national interest. And 
when it is a question of national 
economy, I was happy to have at least 
one hon. Member saying that we should 
rise : party politics and try to view the 
economy from a total national point of 
view iirespective of the party 
affiliations. I am very happy that he has 
been called Comrade Kamal. I am not 
quite sure whether   he is a comrade.. . 

SHRI     CHITTA     BASU:   We 
are  fighting   together. 

SHRI S. B. CHAVAN: You called him 
Comrade Kamal. I can assure you he is 
a diehard. I would not use the other 
word. So, I can only say that they have 
a particular point of view as the hon. 
Member, Shri Chitta Basu did not 
touch on other points of the Budget and 
emphasised only on one aspect of it.... 

SHRI       CHITTA       BASU: 
Because I was   compelled to restrict 
myself. 

SHRI S. B. CHAVAN: In fact, I also 
want to restrict my speech because I have 
another meeting to attend. That was why 
I was prticular t that I am able to reply 
from 4.30 on-wrds. But, somehow, the 
hon. Chairman thought that there are hon. 
Members who would like to participate in 
this discussion and that is why it would 
be rather difficult for me to explain all 
the points which the hon. Members have 
raised. 

The Leader of the Opposh Shri 
Gurupadaswamyji, as my esteemed 
friend, hon. Shri Masodkar said, was 
rather unkind, rather uncharitable, I 
must say, in using the words, and he 
criticised the Budget in such a fashion 
which clearly leflected to be a kind of a 
motivation. I am sorry to use this word. 
But that was how I felt it. Is it a fact that 
there is no direction in the Budget? Is it 
a fact that there is no philosophy of the 
Budget? Actually, you mij the kind of 
philosophy that I might put before you 
because this is the Congress philosophy 
that we have for ourselves. This 
Congress philosophy cannot be your 
philosophy, and I cannot frame the 
Budget according to your philosophy. I 
will frame the Budget.. . 

SHRI      SUKOMAL SFN 
(West Bengal):   This is a capitalist 
philosophy. 
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SHRI   S. B.   CHAVAN: I am 

aware of the fact that this is a 
Congress-ruled Government and 
Congress-ruled Government   is 
going to be   followed     by... 

SHRI DIPEN GHOSH (West 
Bengal): And you arc running a ca-
pitalist line. So you have a capitalist 
philosophy. I agree with you. 

SHRI   S. B.   CHAVAN: I have told 
you that this is the philosophy of the 
Congress    Government and you cannot 
expect your philosophy to   be 
incorporated in our   Budget. It is a very   
simple proposition that the hon. Member    
should    try to understand.   I can   well 
understand that   there is an enunciated 
policy of the   Congress   Government 
and your   budget   does not fit into the 
parameters which    have been pres-
cribed by the Congress organisation. I 
can well understand that,   but, at the 
outset, the    disappointment is because 
of the fact that  you   are trying to see 
your reflection in the Budget presented 
by  the Congress Government, and that 
is the    only difference.   That   is why I 
thought that most of the criticism is 
because of the fact that you have tried to 
see into it the kind of   philosophy that 
you would like to be implemented. 

If you were to go through the 
Budget speech, you will find that the 
basic approach is for growth, mo-
dernisation, self-reliance and social 
justice. These are the four issues, or the 
thrust of the Budget that we have 
presented and tried to find out whether 
it gets reflected in the Budget provisions 
or not. 1 am sure that \f the hon. 
Members were to go through the 
Budget, they will find that there are a 
number of innovative ideas which, in 
fact, have been incorporated in the 
Budget. Being the last year of the 
Seventh Five-Year Plan, I am sure hon. 
Members would  be   expecting   to   
find   out 

whether we have been able to achieve 
the plan targets both in    financia a nd 
physical terms.   From the speech you 
will find that we have been   able to 
exceed the financial    provisions It 
might be for the first time-at the time of 
the Sixth- Five-Year   Plan, despite 
difficulties, we could achieve about 90 
per cent in real terms— that we are 
going to achieve  130 pei   cent.   
Making     provision  for inflation, it 
would come to 115 per cent in real 
terms.   This is in regard to the financial     
provisions. Therefore, no    Ministry,   
for that matter, can possibly say that 
enough funds were not available and 
that is why they were not able to achieve 
the targets set for themselves.     But I 
am definitely  of the view—I agree with 
the hon. Members— that merely 
spending money is net adequate. We 
should   get   adequate      returns   in 
physical terms.   That is why we have 
been   making provisions every year 
with a veiw to seeing that they are able 
to achieve the targets that they have set 
for themselves. 

If you go through the    Budget 
documents which     have   been 
presented to the House and given to 
hon. Members, there are two or three 
things which give an indication. Firstly, 
the rate of growth. I am not able to 
understand why Mr. Gurupadaswamy 
was very angry about the rate of growth 
because of the fact that, somehow, this 
time, monsoon being very favourable, 
we could achieve— and we are going to 
achieve— almost 170 million tonnes of 
foodgrains production. There is still one 
more year left and if God is merciful, I 
am suie we would be able to achieve 
around 180 million tonnes in 1989-90. 
The target we have set is between 176 
and 183 million tonnes. This is, in fact, 
quite achievable and there should be no 
difficulty looking to the provision we 
have made for this    sector. 
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[Shri S. B. Chavan] 
Some hon. Members dwelt al length 

about less provisions having been made 
for agriculture, irrigation and flood 
control works. I should say that this has 
to be looked at in a proper perspective. 
The provision made by the Central 
Government would have to take into 
account the borrowings from the 
different banks. Also, this being the pri-
mary responsibility of the State 
Governments, both the figures will have 
to be added because, ultimately, what 
the agricultural sector is going to pet 
will be the addition of the figures from 
these two sectors together with the 
banking sectors which is going to 
provide the mone>. If you look at it in 
this perspective, I am sure hon. 
Members would be fully convinced that 
there is enough money available. I can 
assure this hon. House that hereafter if 
any money is required, if more money is 
required, certainly, we would be able to 
consider the same provided we are 
convinced that the money given to them 
is going to be propely utilised for greater 
agricultural production. 

In this connection, I am very happy 
to inform the House. There are other 
sub-sectors laso in the agricultural 
sector. I am very happy to inform the 
House that there are three areas where 
the progress has been. in fact, 
spectacular. These are: cot-to, oilseeds 
aid sugar. These are the three areas 
where production has been a record. 
This gives us great hope that in the 
Eighth Five-Year Plan also, we would 
be able to achive greater production and 
it should be possible for us to achieve 
the target of 6 per cent rate of growth 
which we have set for ourselves and go 
to the rescue of the person who is, in 
fact, eagerly waiting for getting the kind 
of assistance that he expects from the 
the Government. The other point that 
was made by Shri Gurupada. swamy is 
about the dry-land farming and the 
emphasis which has to be puton that. I 
am in full   agreement 

with you that this is an area where 
greater emphasis will have to be given 
because this happens to be almost 70 
per cent of the total area which 
ultimately is going to add to the pro-
duction. They are, in fact, adding to the 
production already, but new 
technologies will have to be adopted in 
such a manner that they are able to 
contribute to a greater extent, so that the 
country as a whole gets the benefit of 
the neo-technology. Science and 
Technology Department has been 
coming to the rescue of all the 
agriculture scientists and others also. 
They are giving new technologies to our 
agriculturists, and that, in fact, has been 
mainly responsible for greater 
agricultural production. I am sure that 
where we are lagging behind we will 
have to lay emphasis on that. Pulses is 
one of the sector where we are lagging 
behind. Here is a challenge which our 
agriculture scientists and others have 
accepted and they are trying to evolve a 
new kind of seed which, in fact, will be 
drought-resistant. At the same time, 
there will be other things which they 
will have to take into account so that it 
is not susceptible so much to the 
diseases which are very common. 

In the industrial field the hon. 
Members are aware of the fact that we 
are trying to achieve this time more than 
9 per cent and with this I am sure, we 
will be able to achieve the long-term 
growth rates of 5 per cent. I have 
forgottoen the point about the trend over 
the 15 years that the hon. Member talked 
of. May be, he was talking of the pre-
vious years. I can assure him that with 
the 5 per cent rate of growth in the Fifth 
Five Year Plan, 5 per cent rate of growth 
in the Seventh Five Year Plan and we 
feel quite confident that in the Seventh 
Five Year Plan we will be exceeding the 
5 per cent rate of growth. So on a long-
term basis also it is not 3.5 or 3.6 per 
cent but 5 per cent that we are going to 
achieve and that is why we feel all the 
more confident that for the Eighth Five 
Year Plan this  is a   verv 
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strong foundation that we will be 
laying, on which foundation the Eighth 
Five Year Plan can rest. 

In order to upgrade the technology and 
make our goods competitive in the 
international market, we will have to 
update the technology. Some of the hon. 
Members where asking as to why it is 
that the imports have increased over a 
period of four to five years. I can only 
say that if   the hon. Members were to 
take care to go into the details and try to 
find  out, right from  1985 onwards we 
have been trying to update the 
technology, make our goods more 
competitive. There is no denying the fact 
that our Prime Minister has been going 
round the entire world and there are a 
large number of dignitaries who come to 
India to consult out Prime Minister about 
what plan of action they should take for 
their future. So, there is  a freindly  
relationship  with  a   large number of 
countries, but at the same time, we 
cannot be oblivious of the fact that any 
other country will have its own interest 
in view. Merely  because you happen to 
be freindly does not necessarily mean 
that they are going to concede everything 
that you ask. They are going to concede 
on the basis of merits. So, our products 
have to be competitive, technically 
sound, and qualitatively there should be 
no difference between the international 
products and the products that we are 
producing so that we become   equal   
with   others.  Maybe, in packaging and 
other things,   if there is any kind of 
differnce, we will have to make some 
improvement so that our produet 
becomes more saleable  in  the  
international    market. That is the reason 
why we have been giving a large number 
of concessions so that our industry is 
able to compete with      the      
international     market and that is why 
this liberalisation in import was adopted.   
Now   we will have to see how much of 
it is Linked with greater export  and how 
much of it is being used for non-export 
purposes. If it is a luxury item, 
everybody is expected not to use it for 
that purpose. I am sure with this kind of 
liberalisation, there    should 

be no reason why we should lag be-
hind why our technology should not 
come up to the particular standard. 

There are physical achievements 
which I would like to give, speciall y 
in the infrastructure field. The HBJ 
pipeline is going to be completed. 
The Maharashtra gas cracker comp 
lex is also going to be completed. 
The Nalco aluminium complex is 
also going to be completed. The first 
stage of Vizag steel plant is also 
going to be completed. The fertili 
ser plants at Guna, Aonla and Jag- 
dishpur are a few infrastructure pro 
jects which, in fact, quite reasonably 
seem to be in the range of completion. 
So     there     should be       no 
doubt as to whether it is only in the 
agricultural sector that we are going to 
achieve this. In the infrastructure field, 
if there is the necessary kind of 
atmosphere created, I  am sure that we 
should be able to complete this. Added 
to this, I can also say on the basis of the 
information which has been given to me 
by the Departments  concerned—an 
hon. member said something from the 
Central Electricity Authority; certainly I 
am prepared to again find out, but my 
information is that the 22,000 MW of 
electricity, which, in fact, was the target 
for the Seventh Five Year Plan-that they 
will be able to achieve and they should 
be able to evacuate the power which 
will be generated, so that this power 
becomes available, both for industry   
and   agriculture. Shortage of power is 
one of the reasons why it is that in both 
these fields,    the kind of achievement 
that we would like to have, we have not 
been able to achieve merely because 
electricity in adequate measure is not 
available. Now with this kind of 
achievement-and added to that there is 
the nuclear power there is   2000    MW     
power which the Soviet Union has also 
promised^—if that also  comes that will 
be over and above what we have already 
targeted for ourselves. 

So far as railway freight loading is 
concerned, I think they are going to 
achieve the highest tarj>et--a record 
level of 345 million tonnes of 
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[Shr; S- B. Chavan] loading traffic   
which they are going to clear.   This 
will be a lecord level which we are 
going to achieve. 

So, infrastructure-wise, I feel that we 
have come to a stage   when infrastructure 
is ready now and this can help us in fixing 
our targets for the Eighth Five Year Plan.   
If there is any inaccuracy in the   
statement which I have made, certainly I 
am prepared to discuss with any of the 
hon.  Members  and  if they would point 
out that this figure of yours is not    
accurate, or is not correct, certainly I will 
take it up with the Department  
concerned.   I  have to quote figures from 
the different administrative  Ministries     
which  are supplying them to the Finance 
Ministry.   I feel quite confident that by 
the dend of the Seventh Five Year Plan, 
not only the financial targets but also the 
physical targets in a big way, especially in 
major areas, are going to be achieved by 
us and there should be no reason as to 
why we should lag behind in these 
matters. 

Another aspect which I would like to 
specially emphasise is employment 
generation also in the Seventh Five Year 
Plan. Our target for the Seventh Five 
Year Plan was nearly about 2,500 
million mandays and the likely 
achievement that we visualise is 3,370 
million mane ays which will be in 
excess of the Sebenth Plan target. This is 
a major area specially where the 
question of employment is concerned. In 
this area also, we are going to achieve 
the target. So, it is a matter of great 
satisfaction to us that in all the major 
areas we are going to be nearer 
achieving the targets, that we have set 
for ourselves. 

I am quite aware of the fact that in 
the matter of IRDP programmes, 
honourable Members have some 
apprehensions in their minds. Some 
disquieting features have also been 
brought to my notice. How to involve 
the local people, how to involve the 
public representatives in the 
implementation of the programmes, is 
one of the issues which is, in fact, 
engaging the attention of 

the Government.   At least for the time   
being,   we  feel   that   District Committees  
where     the MPs  and ML As will be 
involved, Zila Pari-shads, if they are in 
existence, their representatives also will be 
involved. [     Our Prime Minister has been 
consis-     tently and constantly speaking 
about the involvement of the   panchayati |     
raj institutions including, even, the gram  
panchayats.   So,  that  is  the j     lowest 
level up to which, in fact, the Government is 
prepared to go, but j     some kind of a 
mechanism will have to be found by which 
we should be able to monitor as to whether 
the money that we have given   for  the i     
implementation of a  particular kind '     of 
programme is  reaching the  targeted group 
or is being swindled by someone  in  
between.    So,   that  is the major issue and I 
would like to tell honourable   Members that 
now we are in a very happy position when |     
there are Congress-ruled States and there are 
non-Congress-ruled States also.   So, the 
position remains almost the same.   I don't 
think that in matters of quality there is going 
to be much of a difference between one     
and the other.   Ultimately it is human 
weakness, which is found I     everywhere.   
So,   it  will    be     our responsibility.   Both  
sides  of    the House should    agree on this 
point i     of view that the poorest man 
expects j     that he should be   properly   
helped   without compromising his self-
respect. We don't want to give them   doles ; 
we don't want to create a  situation for him 
wherein he should feel himself totally 
helpless. 

Land reforms and other things we have 
tried but, in spite of that, there are a large 
number of people who are prepared to work 
in the society and still they are not getting 
the kind of work that they want. I would 
like to remove the impre-| ssion—as they 
have said it - that it is only the white collar 
jobs which are, in fact, in demand. There is 
a dearth of jobs of that nature which, in 
fact, is a great problem. Certainly I can't 
deny the fact. But, with the kind of 
vocationalization that we have introduced    
in    education— 
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I have full details with me but I don't have 
the time and that is why T would merely say 
this.—a large number of trades have also 
been introduced. For example, masons are in 
great demand. They are not available at all. 
People are prepared to pay Rs. 100 per day 
and still a good mason is not available. A 
good carpenter is not available. Even the ITI 
stud-dents are in great demand but they are 
not available. What is being asked for is the 
white colar job. The white collar job is not 
available, but if you are prepared to work 
manually, and with the kind of tools which 
are available, certainly J don't think that 
within the country and also abroad— in the 
Middle-east and other countries where there 
is tremendous scope for v employment of 
such semi-skilled or skilled workers there is 
no dearth in fact, there is a great demand—
but these boys are not available and still we 
have that kind of a prejudice in our mind 
that one who works manually... 

PROF. C. LAKSHMANNA : One 
minute, if you would kindly yield. 

SHRI S. B. CHAVAN : You had better 
wait till I finish. Thereafter, if you have any 
point, certainly you can ask me and I will be 
able to clarify. Otherwise I will miss the "T 
link. Not that I would not like to answer your 
point. But, at the same time, I think you will 
appreciate the fact that the link should not be 
cut and I may be allowed to proceed ac-
cording     to my scheme of things. 

Sir, I have also got the informa 
tion about TRYSEM and the kind 
of facilities even at the block level. 
The information which is available 
with me is, in the Seventh Five-Year 
Plan period we have been able to 
train 1/87 lakh youths, and the 
percentage of these trainees securing 
employment    was 53,     which 
has now increased to 63. So, even with 
the TRYSEM training also the 
possibility of employing these young 
youths  has  also increased. 

So, we will have to emphasise on it 
because a large number of new things 
have come into villages. They have to 
go either to the district or to other 
metropolitan cities to get their new 
tools being repaired. 

There are three or four other aspects 
about which I would like to say. One is 
about the deficit financing about which I 
must say we have been able to arrest the 
same. A great point of debate was made 
both in this House and in the Lower House 
that Rs. 2,300 crores from the OCC j 
account has been transferred and that that is 
why this is a kind of jugglery that we have 
done in order to show that we have reduced 
the deficit. Sir, we have to appreciate the 
fact that a number of things we import, and 
in the market if we get any profit, we 
straight count it as a non-tax revenue in our 
budget. Is there anything wrong in showing 
this? The fact is that almost Rs. 8,900 
crores are there in the OCC account. Out of 
that we have just transferred Rs. 2,300 
crores. Year before last also it was done. 
This year also we are doing it. There is no 
reason why we shguld feel shy that there is 
something unethical, that there is something 
wrong that we have committed. Everybody 
is now trying to create an impression that 
something unethical has been done, that this 
is jugglery of figures, that in real terms the 
deficit has not come down, that this is an 
adjustment by which they are trying to 
show as if the deficit has been reduced. I 
am sure, hon. Members will appreciate the 
fact. 

After all, this amount has been created 
for what? There is a difference between 
what we call the market price and the price 
which Government decides about oil petro-
leum products so that on a future date, for 
some reasons, if the prices fall down so 
much that between the two there is going to 
be a tremendous difference. The 
Government will have to make good. At 
least for \     the next ten years I feel quite 
confi- 
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dent that no such situation is going to 
arise. Even then, we have enough 
money in the OCC account. There 
should be no reaons for any hon. 
Members to have some kind of a 
suspicion in their minds about the 
objective for which this amount of 
money should have been used is being 
neglected and that the money is now 
being diverted for reducing the deficit. I 
can assure you, I am prepared to sit with 
any hon. Member and convince him that 
there is nothing unethical, there is 
nothing wrong, there is nothing hanky-
panky about it, and I do not think that 
we have done anything to bring down 
mere artificially the deficit. 

A point was made by some hon. 
Members that the Prime Minister issued 
orders for economy, that the Finance 
Ministry also issued orders to all the 
administrative Ministries to economise, 
and they have asked what has been the 
impact of the same. I can well concede 
the point that I was expecting something 
more than what has actually happened. 
But, to say that nothing has happened 
also is equally not true. Every 
admiiristiative Ministry has been able to 
absorb the D.A. which was to be paid to 
the employees of thai adminis'rative 
Ministry. To that extent, actually, it is a 
kind of saving. Though we had made a 
provision for the same in the Budget, I 
have told everyone of them that we will 
not be able to give you any money for 
giving the D.A. to the employees who 
are working with them. That is what I 
can say. la fact, I am in full agreement 
with the hon. Members that there is still 
scope for improvement. We will have to 
economise. In a number of Ministries 
there are people who have been there 
for the last 20 years, 25 years, 30 years. 
I quite see the point that the scheme has 
lost all its relevance. There is no reason 
why the scheme should be continued, 
but they are just continuing it. I can 
assure that the members of the 

staff that they are not going to be 
retrenched. We can have them on our 
surplus pool and thereafter try to absorb 
them so that they do not feel the pinch of 
retrenchment. When unemployment is 
there, the people are bound to ask why 
we should do this and I quite see the 
point that we should not do this. But, 
this will require *he co-operation of all 
those who are concerned so that we are 
able to effect economy and use that 
money for productive purposes. That is 
the purpose. Otherwise, in fact, there is 
no reason why we should try to reduce 
the number of employees from each 
Ministry. I do not know how far we are 
going to get that kind of response but 
that effort is going to j continue and I 
will try to seek the co-operation from all 
the hon. Members also to see that we 
succeed in this direction. 

The revenue defict in 1988-89 was 
Rs. 11,030 crores which has been 
reduced to Rs. 7,012 crores. The overall 
deficit was Rs. 7,940 crores and it has 
been brought down to Rs. 7,337 crores. 
This is the first time that we are making 
such a conscious and deliberate effort. I 
can asure the hon. Members that our 
efforts in the Finance Ministry are 
going to be to see that we do not exceed 
the limits which we have aready 
shxnvn to the nation. Every effort will 
be made unless there are some 
unforseen things, which nobody can 
possibly help. At that time I cannot take 
the risk by saying that I have given this 
figure and this is a figure which is very 
sacred in my mind and cannot possibly 
exceed. If any natural clamity happens 
to be there. I cannot possibly take the 
shelter under this. That is why, baring 
such cases, every effort will be made to 
see that the way in which easily people 
could get away with any amount of 
money from the Finance Ministry will 
be resisted to the maximum in order to 
see that we are able to save and invest 
that money for only productive 
purposes. 
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manthappa) in  the Chair.] 

Hon. Member, Shri K.K. Birla and 
also Comrade Kamal made a point that 
in 1985 we had made a solemn promise 
and thereafter a regime of stability was 
one of the things which everybody 
expected. I quite see the sentiments of 
the hon. Members. But is it merely the 
stability for a particular class or a lower 
class of the sociely, which has a right to 
survive in the society? This is a basic 
problem to which a reply will have to be 
given by everyone of us. Not only from 
these two comrades, but also from every 
hon. Member of the House. 
(Interruptions) 

SHRI KAMAL MORARKA : I am 
lers elitist than the Congress Party   by   
any   standard. 

SHRI S. B. CHAVAN : Anyway. 
But you don't like the idea of your being 
called Comrade, I believe. 

SHRI KAMAL MORARKA : We 
are all comrades on this side. 

SHRI S. B. CHAVAN : Quite well. So, 
my appeal to all the hon. Members will 
be that there is no denying the fact that 
as 3 long long-term measure our fiscal 
policy w;ll have to be on this basis that 
the people get a feeling of stability and 
unnecessary uncertainties are not created 
in the entite sitution. That is the point 
which they wanted to convey. But, in 
fact, I am very happy that we have been 
making provision for the Nehru Rozgar 
Yojana. Rupees five hundred crores we 
aie going to get out of the eight per cent 
surcharge that we are going to levy. 
There is no reason why we should feel 
sorry about the same because this is the 
least we can possibly do for the section 
of the society which we are trying to 
serve should consider yourself very uni 
)itunate that you have the business. You 
have also the employment in the 
organised sector. But there are 

sections of the people who, in fact, are 
interested in being a part of the society. 

SHRI CHITTA BASU: they are still 
not considered as a part of the society. 

SHRI S.B. CHAVAN: We consider 
them as part of the society. Our point of 
view is that we should give them a 
feeling of confidence because they are 
also a part of the society, they have a 
right to survive. They have a right to 
demand. They have a right to work. 
This is just a begin-ing that we are 
making. I don't say that I have made a 
commitment for right to work. I don't 
say that. 

SHRI CHITTA BASU: Now, you 
are avoiding. 

SHRI S.B. CHAVAN: I am re-  
questing the hon. members to 
understand the humility with which 
I am putting it before them. Even 
the Leader of the Opposition 
making it a fun of this is something 
which I did not expect from r. 
Gurupadaswamy and rest of the 
people I can understand. But this is 
an issue on wheih there should be 
no difference of opinion. Let them 
be also a part of this society. If they 
are prepared to work we sh0uld 
provide work for them even if it 
means levying a greater surcharge 
on a section of the people who can 
possibly afford. If they can afford 
there is   no  reason 

     why they should get away with it. 

SHRI CHITTA BASU: By all 
means.... 

SHRI S.B. CHAVAN: In fact,      for   
matters   of.... {intei ruptions)      I do not 
think I should go into the questions   of  
Fundamental     rights because that is a 
matter where our jurist freind who is 
sitting here, hon. Shri Masodkar knows 
what has been the view of the Supreme 
Court in      that matter but still that is a 
bigger issue. I do not want to go into the 
details unnecessarily. 
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[ShriS.B. Chavan] 
Sir, there are two areas of grave 

concern which in fact, I should bring to 
the notice   of   this    honourable House. 
One area is the rate of savings which has 
come down from 24 per cent to 21 per 
cent and that is the reason that we have 
provided different instruments  of  
savings  for   which incentives have been 
provided in the Budget so that people on 
their own should   come   forward.    
There    is Indira   Vikas   Patra,   Kisan   
Vikas Patra, National Savings  
Certificate. There is a new saving in 
which   we have given all kinds  of 
incentives that you want. Even for those 
who are retired we hate specially made 
provision for £iving them concession 
under the Income-tax Act so that if they 
deposit the money they will not only get 
ths interest but, at the same time they  
will  get  the    principal amount  after a 
particular span of time. Similar   
concessions  we   propose to extend to all 
the employees of the public sector 
undertakings so that those who retire will 
be able to deposit their   money and get 
the benefits of this scheme that we have 
enunciated. Not  only they will  be 
benefited but the government  is also 
going to be benefited by these measures. 
Unless we get the cooperation from all 
the sections of the House and also the 
people at large. If savings are not 
effected, then of course, i' is bound to 
affect our total resource mobilisation that 
we are going to make. 

Another area about which ap 
prehension was expressed here is 
the balance of payments positions. 
If the hon. Members are interested. 
I have figures with me which will 
show that the balance of payments 
position is, in fact, not that happy, 
unless we make a conscious effort 
to make exports and to the extent 
possible try to reduce our imports 
the balance of payments position 
will not be that happy. How do we 
do that? It is a matter of detail to 
which we will have to apply our mind 
and see that ____ 

SHRI A.G. KULKARNI (Ma-
harashtra): This is a million dollar 
question. 

SHRI  S.B.  CHAVAN: Why  a million  
dollar  question? This  is a hundred 
million dollar question for which   a    
solution    will 6.00 P.M.    have  to  be 
found.   And* I feel quite confident that-
there is no reason why we shouid feel • 
sceptical  or   doubtful that we wilh not 
succeed in finding a solution to the 
problem. Those who are trying' to run 
awaywith all kinds    of im-i ports should 
be brought to book andl those who, in 
fact, are interested in exports should be 
given al! the encouragement  that  fhey 
want. This' is the kind of approach that we 
have . to adopt. I am giving you the 
figures  • whatever they are worth. You 
may draw your own conclusions. But I 
can assure hon. Members tha: thought the 
situation,  in fact,  is not  very"-happy at 
the same time, it is not such' a situation as 
to cause kind of arf uproar   or   alarm,   
for  the periods from 1981-82 to 1987-88 
I have the1 figures  with   me. GDP   at   
marker', price in 1987-88-Rs. 3,30,464 
crores';-! debt   outstanding   on    
Government account—Rs. 36,670 crores; 
total debt outstanding, Government plus 
non-Government, IMF and ECB, it 
com— es to Rs. 54,817 crores. 

     
SHRI N.K.P. SALVE;: (Maha& 

rashtra): Does it include defence?  - 

SHRI S. B. CHAVAN: I am giving 
that figure. Now, percentage of debt on 
Government account to GDP in 1987-88 
is HI. Total debt to GDP comes to 16- 7 
per cent. Debt-servicing on govern-"-
m^nt account comes to Rs. 2,22$ crores 
and in terms of percentage-' Percentage 
of debt-servicing on Government 
account to GDP comes to 067. 
(Interruptions). I will give the figures 
for both. Total debt. Total debt for 31-3-
1987 and 31-3-1988. These are the 
figures available with me. GDP at 
market price on 31-3-1987 was  Rs. 
2,93,408 crores. 
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Domestic debt—Rs. 1,46,247 crores; 
External debt—Rs. 48,895 crores; do-
mestic Debt as percentage of GDP at 
market price comes to 49.8; External 
Debt as percentage of GDP at market 
price is 16-7; Domestic Interest payment 
as percentage of GDP at market price is 
3-2 percent; External debt-servicing , 
Principal plus Interest as percentage of 
GDP at market price comes to 1-6. For 
1988 also I have similar figures and it 
goes up from 1-6 per cent to 1 • 8 per 
cent. So, I am not taking a complacent 
view of the entire thing. I am aware of the 
consequence which the country will have 
to ' face if the external debt were to raise, 
that is why we will have to be alert and 
we are equally alert. It is not that we are 
complacent in this matter. We are equally 
aware that while our objectives should be 
served, they should not present a problem 
to the Country by which the objectives 
we have in view will have to be 
compromised. This is where the 
Government will have to put in the   
maximum  effort. 

I think these were the few points I 
wanted to clarify. I am aware of the fact 
that hon. Members are interested in 
getting some kind of explanation on the 
points which they have raised. But I am 
sorry, T have finished my time. I 
wanted to give explanations to some of 
the points which hon. Members raised. 
However, I have taken note of all the 
points to the extent possible and I will 
keep them in view and try to find 
solutions to problems. I again thank 
hon. Members and commend this 
Budget to   the   House. 

MESSAGES FROM THE LOK 
SABHA 

I The   Punjab   Appropriation 
(Vote on Account) Bill, 1989. 

II The    Punjab       
Appropriation 

BUI, 1989. 

SECRETARY-GENERAL : Sir, I 
beg to report to the House the following 
messages received from the Lok Sabha, 
signed by the Secretary. General of the 
Lok Sabha :— 

I "In accordance with 
the provisions of rule 96 of the Rules 
of Procedure and Conduct of Business 
in Lok Sabha, 1 am directed to enclose 
the Punjab Appropriation (Vote on 
Account) Bill, 1989, as passed by Lok 
Sabha at its sitting held on the 27th 
March, 1989. 

2. The Speaker has certified that this 
Bill   is a Money Bill." H 

"In accordance with the provisions 
of rule 96 of the Rules of Procedure 
and Conduct of Business in Lok 
Sabha, I am directed to enclose the 
Punjab Appropriation Bill, 1989, as 
passed by Lok Sabha at its sitting held 
on the 27th March, 1989. 

2. The Speaker has certified that 
this Bill is a Money Bill." 

Sir, I lay a copy of each of the Bills   
on   the   Table. 

THE VICE CHAIRMAN (SHRi H. 
HANUMANTHAPPA) : Now the 
House stands adjourned to meet again 
tomorrow at 11 A.M. 

The House then adjourned at 
five minutes past six of the 
clock till eleven of the clock on 
Wednesday, the 29th March 
1989. 




